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[ParT 1lI—SEc,

ALL INDIA COUNCIL FOR TECHNICAL EDUCATION
NOTIFICATION o
New Delhi, the 31st October, 1994

No. F. 304-4/CCF/REG/94.—In exercise of the powers
conferred by sub-section (1) of section 23 of the All India
Council for Tecbnical Education Act, 1987 (52 of 1987),
the All India Council for Technical Education hereby makes
"the following regulations, namely :—

1. Short title and commencement.—(1) These regulations
may be called the All India Council for Technical Education
(Grant of approval for starting new techaical institutions,
introduction of courses or programmes and approval of in
take capagcity of seats for the courses or programmes) Regula-
tions, 1994.

(2) They shall come into force on the date of their
publication in the Official Gazette.

2. Applicability.—These regulations shall be applicable to
the proposals rclating to,—

H
() grant of approval of the Council for establishment
of new technical institutions including Universities
or University Departments and deecmed Universities
and for technical institutions functioning on the
date of commencement of these regulations at
Degree and Diploma Tevels ;

(b) grant of approval ‘of the Council for introduction of
any course or programme in the technical institutions
and technical départments of Universities or decmned
Universities ;

(c) grant of approval of the Council for existing intake
capacity of seats and for increase in the annual in-
take capacity of seats in courses and programmes.

3. Definitions.—In these regulations, unless the context
otherwise requires,—

(a) “Act” means the All India Council for Technical
Education Act, 1987 (52 of 1987) ;

(b) “Bureau BOS” means the Bureau of Board of Studies
of the Council ;

(¢} “Bureau MPCD” means the Bureau of Manpower
Planning and Career Development of the Council :

(d) “Bureau RA™ means the Bureau of Recognition and
Accreditation of the Council ;

(¢) “Burcau RC"” means the Burcau of the Regional
Committees of the Council ;

(f) “Council” means the All India Council for Technical
Education established under section 3 of the Act ;

(g) *“deemed University!” means any institution of higher
education other than a University, declared as such
under section 3 of the University Grants Commis-
sion Act, 1956 (3 of 1956) ;

(h} “Form™ means a form appended to these regula-
tions ;

(i) “Regional Office” means the Regional Office function-
ing as the secretariat of the Regional Committee of
the Council ; .

() “University Technical Department” means the Depart-
ment of the concerned University conducting ‘Techni-
cal Education' courses or programmes ;

(k) All other words and expressions used heréin and not
defined but defined in the All India Council for
Technical Education Act, 1987 (52 of 1987). shall
have the meanings respectively assigned to them in
the said Act.

4. Requirement of grant of approval.—(1) Afier the com-
mencement of these regulations,— -

€2Y 1A racy tacnbhem’cal 2netltcidlne a0 ®Y o

(b) no course or programme shall be introduced
any technical insutution, University including
deemed Univenity or University Department

" College ; or ) )

(c) no technical imstitutions, Upiverfities or deers
Uuiversities or University Departments or Colle
shall continue to admit studeats for Degree
Diploma courses or programmes ; :

(d) no epproved intakc capacity of seats shall

increased or varied ;

except with the approval of (he Council.

- -(2) Applications for grant of approval uader sub-regd
tion (1) shall be made by any of the following, namely :-

(i) Government institutions, Government aided instg
tions, deemed Universities and University  Dep§
ments or Colleges. 4

(ii) registered Societies/Trusts in respect of professig

colleges. ., ’

[ 4 E
5. Forms for Applications:—(1) Forms applicatiga

starting a techniial institution or for approval of instiluti§
functior}ing on the date of commencem=nt of these regulatig

(2) (a) An application for starting  technical instituty

shall be in FO{m I

{b) An_application for approval of Degree level i
tution functioning on the date of commencemd
of thege regulations shall be made in Form IL

() An aprlication for approval of diploma level ig
tution functioning on the date of commencem3
of these regulations shall be made in Form

(d) An application for introduction of additiona! cous :
or increasc in the intake of seats in the depd
level institution shall be made in Form IV,

(¢) An application for introdurtion of additional comg
or increase in the intake of seats in the diplopi
level institution shall be made in Form V.

6. Conditions for ~-ant of approval.—Every applica
under sub-regulation (1) of regulation 4 shall be considef
subject to the fulfilment of the following  conditia
namely :(— :

() The financial position of the applicant shall be so0
for investment in developed land and in providd
related infrastructural and instructional facilities 34D
per the norms and standards laid down by T
Council from time to time and for raeeting &
annual recurring expenditure :

(i) the courses or programmes shall be conducted
per the assessed technical manpower demands 4

(iii) the admissions shall be made according to
regulations and directions of the Council for
admissions in the respective technical institution
university ;

(iv) the tuition and other fees shall be charged witld
the overall criteria as may be laid donw by &
Council ; y

(v) the staff shall be recruited as per thie norms r
standards specified by the Council from lime,
time ;

(vi) the Governing Body in case of private lCCh!}i
institutions shall be as per the norms as specibd
by the Council ;

Council from time to time.

(vii) any other conditions as may be specified by
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Smplele in all respects, by 31st Decem- the applicant by 30th April in case the application was made

hi& U complete
-}',_hg‘.li_mti,iuuons or courses of programmes before the preceding 31st December.

07

e

i mence in the subsequent academic year. :
g ?c’c,xn v sd y . (11) If the Council has rejected an applicatioa the reasoos
lication fot approval from the Goverament for such rejection shall be commupicated to the appli-
. t aided wnstitutions shall be scnt cant.
S Governm! ocerned to the Bureau RC. along- .
¢ {of -afliation by the University/Stets Boas (12) The rejection of an application shall not disentitle an
: iy k applicant to make fresh application for any subsequent

8! ion’ pertaining to & University, University 4P A,
iimed University. shall be submitted through academic year.
x:an_ls .Co:mmssnon.. . (13) The Council shall, io every year, before 31st December
jcation from a'rchstcrcd society or trust publish the names of approved technical institutioas, Uni-
hoical institution functioning oo the date versity Deemed Universities conducting
i jon, the courses and prograrames

; .. e f_those regulations or for scting up of courses in techaical educati
b- % iiGnio degree or diploma level or for approved by the Council and the number of seals permitted
ly ‘. (OgTammes and the intake capacity of scats (annual intake capacity) for cach course or programumne and
ted inTIREE tiftedy g he Burcau RC and also simultancously communicate felevant extracts of the same to the concerned
v . 8lafe Government, the University of the authorities.
ot RN _f‘—’l'cchnical" Education, whichever applicable,
. . nal,Office concerned by the Society of Trust, (14) All institutions, —courscs and number of scats 3ppro
srofessi Seymay  be. . ved after publication of 2a list under sub-regulation (13
, ) PO e Y shall stand included jn the relevant list communicated 1€
thorities in the month of December.

-t applications.—(1) The Bureau RC shall muke the competent au

iqa ¥y dscrutiny of every application received by it. '
stilufg e L. . (15) The time schedule and sequences of processing appli-
TegulatCRRERR Bureau” RC finds any application incomplete 1 cations for aoproved proposals shall be as given in the
increasS RN it shall return the same, within fifteen days of Schedule appended to these regulations_:

mad R o the applicant specifying the defects. ) ) - .
e acol bee o Provided that the Council may, for good and §uﬂ‘1cxcnt
& Slication which has been found by the Bureau reasons to be recorded in writing, modify the
ete in all respects shall be processed in the time schedule in respect of any class or category of

applications.

d in these regulatioans.

institu !
' 3 (PR Bureau RC shall invite commcnts/recommcnda- 9. Commit!ees.——(l) For processing of _applicaiions under
vl UNENEEOREIDC applications referred to in sub-regulation (3) these regulations, the Council shall constitute the followins
11 CNCCIIRNT following, namely - Committees, namely (—
rm 1L ;

evel ate Government concerned, (a) Expert Committee

vel if Rl
lcnce R RIhe affiliating University/State Board of Technical (b) State level Committee ;
~wet-m TN ucation,

: (¢) Central Teask Force.

MPCD,
(2) An Expert Committee \_n'bich shall be constituted by

nal coull

e deg
'Ve . the Council in consultation with the Chairman of the Re
i p gional Committee, shall consist of 2 r_cprcsen!anw of tke
copcerned State Government, the Regional Officer or his

¢ the University of Board concerne

nal coull
diplg nominee, a pominec O
o all arrange visit of an Expert and Expert members.
. - : Council under sub-regulation o . L ) ) )
“wgpplical egulati d forward the recommendations of 3) Notwithstanding apything coptained in gub-rcgulauon
consiacy o the Council's Office ordinarily (2), in urgent orf _spccwl circumstances, Chairman of the
onditi or such other period as may Council shall appoint af Expert Commiltee with an Officer
i d .by the Conncil. of the Council as Member-Secretary 10 consider any specific
. - o class or category of application.
be ot e~ Slate level Committee constituted under sub- ) . .
1 provic $¢(4) of regulation 9 shall consider the recommenda- @) A State level Committee shall consist of the Chair-
acilitte he State Government and others mentioned in sub- man of the concerned Regional Comumittes, Secretary ©
oV o .(4) and shall make its recommendations to the the State Government concerned  dealing, with technical
/ . Force. education and Director of Technical Education of the State
: ; Goverament concerned, two Vice-Chancellors, on¢ Direc-
’ tor of an lodian lmstitute of Technology, 0ge member from

srCentral Task Force constituted under sub-regula- | el
i the Executive Commiltes, pominee of the University Graats
from academi insti-

:‘3’"" fiof regulation 9 shall consider the recommendations | ect
@hE Siate level Commitice and send its recommendations Commission and expert ‘members -
: Member-Secretary of the Council. tutions and industey pominated by the Chairmsd of the
Council, Adviser (BOS), Adviser (MPCD), Advxscr (RA)

ot NTMIS Project,

r .
> ?’ ere is a disagreement in the recommendations made and Adviser (RQO), Regional Officer, Chief
REE¥State Government, University or the Regional Com- representative of MHRD Techpncal Burcau and any o er
[fFE&the Central Task Force shall invite represcnlatives member nominated by the Chairmad of the Counci. <
d Wil spective agencies for further consultations before State level Committee shall be chaired by an_emmcn! edu-
nw by § final fecommendation ; _cationist/industrialist pominated bY the Chairman © e
2 Council, and Advisce of the Council shall be pominated 35
» the recommendation of the Central Task Force, the Member-Secretary © the State level Commiltee by the
rms hall decide the Qquestion of grant of approval us Council. .
) o ' otral Task Force shall

(5) Central Task Force—The Ce

gr. in- the application :
bers of the Execcutive Committee ol !

ided that the Council may, for reasons to be com- copsist_of two memy tiv e 0L
- municated to the applicant, allow the approval with Council, 2an Education Planneg/ﬁfdpmxsuator, Lwo IC'T P:sk
B tuch restrictions or modifications as it may decm members, onc member from judiciary. e Centra dve
Pi¥cessary ; Force shall be chaired by the member of the Exect o)
d by B Committee nominated by the Chairman © the CO“'{”‘I_:
Al decision of the Council shall be communicated and Adviser of the Councii shall be pominated a8 bi‘lcm'rhc

preIsion o ancerned or the University Grants Sceretary. of the Central Task Force by the Counct of

C VA e the expert’ membe shall ‘be nominated provided they arc D

¢
DErS 3 T .vel Committee.
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. fotwithst di hi tained in these regulations, 1. Power o relax.—The Council may, for rgmdw
thc( %o?r?éi‘rlg::?ninlvni(gcam ;,cgrs%? to tcx: associatzd with any any hardship or such other reasons (o be recorded in wry @R r:
of the above Committees, .

relax any of the provisions of these regulations in respec
any class or category of institutions.
10. Interpretation.—(1) If any question arises as o the

. ] h : 12. Withdrawal of a roval.—If any technical instity®
interpretation Of'l these regulations, the same shall be dec’ded including University, Ggiversily Depurtment  or decd
by the Counci g ) University or College contravencs any of the provisiong
) . these regulations, ihe Council may, after making such ing
(2) The Council shall have the power to issue clarificat'on as it may consider appropriate and after giving the te
to remove any doubt which may arisc in regard to imple- instituti i i

mentation of these regulations

SCHEDULE ) "'
(See regulation 8(15)]

TIME SCHEDULE AND SEQUENCE OF PROCESSING OF APPLICATIONS FOR APPROVAL

SL. Stage of processing application Last date by which the
No, :

processing should be
completed

(M 0] ©)

- For receiving proposals by Bureau RC,

For the Bureau RC to screer the applications and — (2) to return the

incomplete applications to applicants, andj(b) to forward the applications

to (i) State Government coacerned (ii) University or State Board concerned, s
for their comments (iii) Regional Officer to arrange visits by Export Committees,
and (iv) Bureaus MPCD, BOS and RA for their comments,

3. For recciving the commentsis from (i) the State Government (ji) the Universty  [5th March
or State Board and (iii) the Regional Committee based on the Expart
Committee’s report and (iv) from the Bureaus MPCD, BOS and RA.

4. For consideration of the comments from the State Governm

—

31st December

"~

ents, Universities 3¢ March
or State Boards, Regonal Committees, and Burcaus of the Council by the
State level Committee. ' ’

5. For recommendations to be made by the Centra] Task Force

I5th April
For communicating the fina| decision to the State Goverament or the 30th April
Universty Grants Comumission, under intimation to the Regional offize,
Director of Techaical Education, applicaat, University or State Board. o
Y. N. CHATURVEDI, Member-Seg

ALL INDIA COUNCIL FOR TECHNICAL EDUCATION (b) Incomplete proposals and those
FORM I prescribed format will not be

(See regulation 5§ (2) (a)] (c) Tb; pro;hosgls which
order will be processe
APPLICATION year.
FOR ESTABLISHMENT OF

(d) Proposals must be submitted in A-4 size only-8 2
DEGREE/DIPLOMA INSTITUTION .Xl larger sized documents shoyld be rcduéd 4
IN -4 sibe. :

not submitted in
processed,

are received late but are
d for ih= subsequent acadd -

ENGINEERING/TECHNOLOGY, ARCHITECTURE, () Ig 'hf] event the "“f°m;a“'°ns and statements g}
. Y the applicant are foupd to be incorrect,
PHARMACY, APPLIED ARTS ETC. application is l'able to ‘be rejected. J
FOR AICTE APPROVAL .,
e . i . fzth chu:sxteda;ca'of_land' must be in possession for;
Forn CUCTIONS FOR SUBMISSION'OF FROPOSALS o Of the Ced s per pulenon Sither by a clear file or reging
ESTABLISHMENT OF DEGREE/DIPLOMA INSTITUIONS o sfh?'géc?:(y‘}crrrﬂgffsmgészoftm Futhorites, fa tbe
IN ENGINEERJNG/TECHNOLOGY, ARCHITECTURE, )
PHARMACY, APPLIED ARTS el 3. If the requisite area of land is not ip possession o
: Socnc!y/Trust/proposed Institute, the Proposal wijll po
1. (a) Seven .§°§ié;o€i{Mtbe complete application in the accepted. ‘ '
prescribed FORM and i accordance with th - 4, ic i [T ., o«
" prescribed “procédure  may Lo submitted "o 'hg endnﬂgngpgu_cgng/sw CIetY /Trust /Tnclitintimm <% . g
Bureau (RQ).© of the v D¢ submitted
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ecied. peak annual recurring expenditure or as prescribed
feState Goverpment/UT ot Ks. 10 lakhs, whichever 18

application, the npplicam/Socicty/
should have fuads to the tune ©
tal estimated cost of the project in
4 ine name of the Institution in savings of fixed
" deposit lcpount(ts) in a scheduled bank for a mini-

jod of nine months. .

“Th assets of the applicanl/socicty/’l‘rus'./lnsfi'
# “tution are Dot acceptable as proof of financial viabi-
lity of the proposal. Le

_r’iomissory notes are not accepted ‘as evidence of
& availability of funds in hand for establishing the
# © proposed institution.

hment of an institution particularly in remole

difficulties of attracting teaching faculty
. pporting staff. The applicant/Sociel)'/Trus(/
Tfitate should ‘make available convincing evidence of staff
Ke3(ability and mobilisation.

W& 5r DOCUMENTS TO BE ATTACHED

e o

5 slicants should edsure to attach the following docu-
meats

a) A copy of registration document of the Society/
. Trust, etc. alongwith the composition of society/
Bodg Trust ctc. (only for private Societics /Trusts).

-

3 . .

£ (b) Copies of the curriculum and syllabus of thg pro-
+ 4 posed course(s) alongwith the teaching and exami-
s nation schemes. -

;- () The undertaking oo noo-judicial stamp pager as pec
: form enclosed (only for private So.ieties/Trusts).

A copy of the land registration papers/registcrcd
lease deed. ! .

(¢) A skctch.showing area of each plot and centre to
~ centre distance between plots, if the land area is
— in more than one plot-

}}(f) A copy of city road map showing location of the pro-
", posed site of the institution.

¥
.!_r(x) A copy of land use certificate from the competent

authority allowing use of the selected land for
) institutional proposes. -~
(h) Photocopies of the endowment fund fixed Jeposit
;epelpu. ) '

0] Photopopics of latest.bank statements, fixed deposit
: nhucffu etc. regarding avalability of funds in

() Authenticated documents to support bitisati ¢
additional funds. PPO obilisation ©

(k) Authenticated documents to support claim of meet-
wh ing annual recurring expg:nditure.

mber:

~

itted in

but a

t acadel : @ Leuters from the competent authorities in support of
. ’ clear proof of the following ¢

+ only O () A copy of map showing layout of the existing

- and proposed building(s) oa the plot of land
and goor plans of each building alopgwith photo-
graphs.

(il Approved plans from the concerned authority as

reduced}

ents gl -

rrect, § per local b.ye-laws for construction of buildings
g . for institutional purposes.

;n fcgs_rt . H (iii) Completion/possession certificate of the buildings.

r registy _(iv) Clearance of Urban/Laod Development Authority-

\ the &

. (m) .:l?,gr%w:_:c:n gg:)rfrpganst h%t proposed building(s) (i.c.
. Yy m concerned authority as per
sion of A - . local bye-laws for construrtion of buildin:(s). P

7ill notMeg), (@) An undertaking for compliance with ‘the _general
e . e AICTE on non-fudicial stamp

-~

ANNEXURE I )

(UNDERTAKING ON NON-JUDICIAL STAMP PAPER
SHOULD BE SUBMITTED REGISTERED WITH THE
SUB-REGISTER ORU{.I_NY OTHER COMPETENT

the Trustce/Cbairman/Principall
Director of the (pame of the Collcgc/lnSLitulnuu/MundaJ/
“Trust|Society, etc.,) hereby undertake (0 comply with the
following in conaeciton with my/our application {or starting/
establishmznt/intake capacity of scals of (name of Courses
College) from the session .

1. That the Management including the Governing Body of
the (Lostitute/College) shall be constituted and the Chair-
man of the Body/Council shall be appointed as per the guide-
lines of Council (Annexure-1). ’ .

2. That the management shall provide fuads for inves!-
m=nt i developed land and in providing the related infras-
tructural, instructional and other ilitd Council’s
porms and standards laid dowa by the Councd from time
te time and for meeting the recurring expeuditurc.

3. That the courses or programmes shall be conducted a3
per the assessed technical mappower demands.

4. (2) That the admissions shall be made according to
the regulation and directoty of the Council for
such admision in the respective tect'\nical institu-
tions. ' .

‘1/We, the [oame of

(b) That the admissions to the courses shall. be made
only after the minimum requisite/prescribed facili-
ties are crcated and the affiliating University /State

Board has given permission to start the course.

(c) That the Institution shall mot cause or allow either

closure of the Institution or discontinuation of the

course(s) or start any new course(s) or alter the

. jntake capacity of scats wilhout the prior concur-
rence of the Council.

5. That the tuition and other fecs shall be charged as

. prescribed withia the overall criteria presiribed by the Counsil

from time to time. No capitation fee shall charged from
the students/guardians of the studenls in any form.

of the Ipstitution ‘$hall be audited
shall be open for
person autho-

6. That the accounts
annually by 8 charactered Accountant and
inspection by the Council or any board or
rised by it. .

7. That the teachiog and other staff shall be selected accord-
ing to procedures, qualifications and experience peescribe
by Council from time to time. :

g. That the Management shall strictly foilow 2any further
conditions as may be specified by the Council from time 10
time. .

9. In the eveat of pon-compliance by the (pame of Society/
Trusl/Mandal/Couegc/lnstitution etc.) with regard to guide-
lices, norms and conditions laid/prescribed by the Council
from time to time, the Council or a body or person authori-
sed by it shall be free to take measures for withdrawal of
its approval or recognition, without consideration of any
related issues and that all liabilities arising out of such a
withdrawal would solely be that of the (Socic:y/lnsxitutc/
College). : )

10. The (College/Iustitute) by virtue of the approval given
by Council shall not automatically become claimant to any

. grant-in-2id from the Central or State Governmeat for the
Insiitute or for recurring erpenditure etc.

Place :

Date : .

(Name of the authorised persoo

giving undertakiog alongwith his/her
official position)

(SEAL)

1. The matter within brackets shall need to be filled up
ae relevant. - : T

16
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Model Coastitution of the Governing Body of Private
Technical Institutions .

The Governing Body shall have atleast 11 members includ-
ing the Chairman and the Member-Secretary. The Registe-
red Socicty Trust shall nominate 6 memters including the
Chairman and the Member-Secretary, and the remaining §
members shall be nominated as indicated below :—

1. Chairman : to be nominated by the Registered
Society/Trust.

2.5. Members to be nominated by the Registered Society/
Trust. - -

6. Nominze of the All India Council for Technical
Education—Regional Officer (Ex-Ofiicio).

r B e .
7. An industrialist/technologist/educationist from the
Region to be fominated by the ccncerned Regional
. Committee as nominee of the Couacil, out of the
panzl approved by the Chairman of the Council.

8. Nominee of the Affiliating Body/University/$tate
Board of _Technical Education.

1.0 GENERAL INFORMATION

1.1 Name and, address of the applicant (Govt./Society/Trust) alongwith telegraphic address, Fax and phon]

no(s) (with STD Code in brackets) :

1.2 Proposed name of the Institution and its proposed location :

1.3 Type of the Institution (specify one of the following) :
Private No-graat/Private grant-in-aid/Govt. (Central/State/UT)/Qther (specify)

1.4 For applicants other than a Govt. or University,
—Give the combosition of the Trust/Society etc.
—Attach proof of registration of the Society etc.
—~%ive the qualification of the Trust to establish and manage the institution.

2.0 Technical Institutions run/managed by the Trust/Society (not for Govt./University).

9. Nominee of the State (Govcmmcnt—Dicecto{-'
Technical Education (ex-Officio). .

. 44
10. An industrialist/technologist/educationist from o - P!
Region nominated by the State Government.

11. Principal/Director of the concerned technical Insg§
tution (as nominee of the Society/Trust}—Member

Secretary. g

The number of members can be increased equally by ady
ing .nominees of the registered Society and by adding
fequal number of educationists from the Region keeping o
view the interest of the Technical Iastitution. The tg
number of members of a Governing Body shall however, nd)
exceed 21.

Appointment of Chairman of the Governing Body cod

The Chairman of the Goveirning Body shall preferabMew s
be a technical person either an entrepreneur or an iodustris ]
or an educationist or repute who is interested in the devels
N ‘of technical education, is a member of the paréegFf”
Society/Trust and has demonstrated an interest in prom§
tion of quality education in particular. K

{

Nane of Institutions

City and State of
location

Whether AICI'E—"
approved of not

Courses conducted

*If not approved, please give reasons for non-approval and steps taken to seek/qualify for AICTE approyvi

3.0 Whether the applicant Trust/Society h;s any court case v/s the State Government or the AICTE? If 50,9~

please give brief details,
40 ACADEMIC INFORMATION

4.1 Academic programmes Proposed to be conducted:

Coucse titles

Duration Intake Year of Eutry

Electronics Euogs.
Computer Science and Engg.
Mechanical Engg.

(yrs) ' commeancement Levell
4or3 60 1993.94 124or 10
4or3 60 1993-94 12+or 10
4or3 60 1993-94 [24or 10
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RS lmc attach copies of the curriculum and'syllabi to be followed by the Institution for each of the

d courses alongwith the teaching and examination schemes.

"se
:ﬁas the proposal been supported by the State Government?
ease attach a copy of the State Govt's recommendatory/forwarding letter.

(Please note that a letter from the DTE or any other Director is not sufficient)

‘}t{"a,s‘thc wiliagness/consent of the aﬁiliaﬁng body (@nccrncd University/Board of Technical Eduéation}
iliate the proposed course(s) subject to AICTE approval, been obtained?
g - B

yes, pl
If not, please give the reasons.

f yes, ptease attach a copy of the wi_llingness/éonscnt letter.

.1:'Are one or more of the proposed courses already being conducted in one or more institutions in the Dis

1 which the proposed college is to be located?

'.'f‘so, please give names of the institutions and the course(s) being conducted alongwith the respective sanctioned

Course title Total sanctioned intake in

anic of Institution
. -~ the Distt.
{ et i 120
Civil Engg ! €0

; ¢ Note : The text and numbers in various columns are oaly examples.
1.2 Please give the total seats available within the Statc ineach of the proposed course(s) during the last academiC

Total sanctioned intake in the State

(onics Comm. Engg. 240
g 480

hanical Engg.

i

ofe : The text and numbers in various columns are only examples.

n view, give detailed justification for introduction of the proposed disciplines is and

7.3 Keeping 7.1 and 7.2 i
od and industrial scenario and potential for self-employment.

Bs' vis-a-vis pojected manpower dema
an for expanding the educational base of the proposed institution such as

7.4 Please indicate yearwise future pl
duct of continuing education programmes, etc. Please note that the future

_'".5 in intake, additng new courses, con
: provals would substantially be based on the information given here.
=
" mésed courses Full-time/part-time/  Proposed intake Proposed years of
& continuing commencement

* 8.0 LAND _
i 8.1 State the land arca (in hectares) in possession for establishing the
(E'E norms and standards to assess the desired land area requirement).

3

Institute (Please consult the relevant

§6Please attach a copy of the registration documents.

i élso indicate if the land area is in one plot or more.
Rt f}? centre to centre distance between the plots.

";‘;O.r valid form of ownership, please see instructions.
- -~ T et s ahmwtng lacation of the nronosed site of the institution,

If more than one please give a sketch showing area of each

n)

e
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p
8.3 Whether the land is allowed to be used for. msututlonal purposm? Please attach a copy of land use L!

citificate from the competent authority. P

9.0 FINANCES:

9.1 Whether a corpus fund/endowment fund has been created and mortgaged with the State Governmem™
If so, Aattach proof thereof.
9.2 Give details ofmvmtablc funds avanlablc in hand for establishing the proposed institution, duly suppor
with copies of latest bank statements, FDRs,’ etc. Promlssory notes are not acceptable,
9.3 Please indicate how the additional funds for investmeat in buildings, equipments, etc. would bc mobllx :
over the next 3 to 4 years. Please attach authenticated documents to support your statement.

9.4 Please give yearwise annual anticipated recurring cxpcndxture as below (I, I, Il & 1IV) year pcrtalmng ¢
the year of establishment of the Institution):

Item of Expenditure . : - Anticipated annual expenditure in Rs L,
during j

' ’ I II I I
a. Salaries, alowance, bznefits, etc., of teaching staff - lj
b. Salaries of Technical supporting staff . .\
(2. Salaries of non-tech. supporting staff L
d. Training cost - j
¢. Maintenance of cqulpmcnt and buildings ! {
f. Library ' -
2. Miscellaneous contingencies
h. others

For details, please consult the concerned norms and standards of the AICTE.

9.5 Please explain how the funds to meet the recurring cxpcndxture at 9.4 would be generated from year —
year, :
10.0 INFRASTRUCTURE

10.1 Incase the building(s) (or permanent or temporary aocommodatxons ox the Institution are already avallabl
please give the plinth area (sqm) as below: \

Type of construction Instructional Adm'nstrative Amenities Hostel Resident Total areaw.s
bldg. ~ bldg. :

(a) RCC

(b) Shed

- — PO

— — A

Give a layout of buildings on the plot of land and floor plan of each building alongwith photographs.
Note : Please attach clear proof of the following:

(a) Use of the building(s) for institutional purposes.
(b) Approved plans from the concerned authority as per local bye-laws for construction of the building(s). ,i

EUR T R

(c) Completion/possession certificate of the building(s).
(d) Clearance of Urban Development Authority. . ‘ )y

10.2 In case the permanent building(s) arc to be constructed for the Instntutxon, ive yearwise plan of cons-i
truction for instructional areas, (classrooms, tutorial rooms, drawing balls, laboratoncs workshops, libiary,
instructional Resource centre, computer centre, examination ball etc.), administrative areas. (offices staff rooms;
conference room, confidential room, estate office etc.), 2menities (common room, sports room, NCC, NSS. Canteen/%
lobby ccutrc, dnspcnsary, ctc.) and residential areas (studcnts hostcl staﬁ' quarters, guest house), as per the AICI'E
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e ( ‘ve a layout of proposcd bun\dmg(s) on the plot ofland for the Institution and floor plan of cach bun\dmg "
.»7.;:, :’*'ﬁ_uc ————— Plinth area | to be o constructed during the ]
I,; > Period First -~ Second Third Fourth
AR v prior 10 yearof  year of yeat year of
2 “' commencement the Instt. the fostt. of the Instt. the Instt. |
> of classes. !
e i ——
/
1

the concerned norms & standards of the AICTE.

—

5 are only cxample. For details, please consult
uction of buxldmgs as at 10.2

U — =

wise estimates of experdi!
ey — -
oenditure for constructlon of addmcnal space areas during

dlturc on constr

S
. Expen
the year
//_/,,_———————"‘—'_’_" ———
Pericd First Second Third Fourth ”
prior to’ year year year ycar
commehce-  Of the of the of the of the '
ment of course(s)/ course(s)/ course(s)/ course(s)/ ¢
course(s) increase increase increase increase 1
increase ’ in intake in intake in intake in intake
in ih(ake
_____ __/._,__/.//_,_.__,.___/, -
Cla:
B
Fratorial rooms
ging hall
TAboratories
Workshops
o - ;
——— — e ——— L
med norms & standards of the AICTE.

ease cosult the conce

plan of establishment (i

mercing of the
ipstruments OT

r’y
P
~

DD c»ttllcs

are only example. For details, pl
¢. equipment and com

"10.4 Laboratories : Please give yearwise action
of the laboratories) varis laboratories alongwith cost estimates fcr precurement of cqulpments
1T ‘s and fittings, furnitures etc.
! ’,' oE — _,._._-—'—-—._.—__._4-._,—
. ) mCOfLaboratory Expenditure for cstablishment of»anouslaborator‘cs during the yeol
: 13 e for SN T B
' per.od prior First ycar Sccond year Third ycar Fourth ycar
to commence- of the of the of the of the
ment of Instt. Instt. Instt. Instt
8¢ Classes
Y _._—_’_,._.—————_.________ —
Physics
Chemxstry
A,gghed Mechanics
———

e stea maTmMS & standards and the detailed currﬁcu\um of the course(s):
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10.5 Workshops : Please g.ve yearwise action pl"n cstabhshment of various worl shOps alongwith cost est:mz
for procurement of equipments, tools, machinery, furniture, fixtures and fittings etc. ’ g
Name of the Workshop ' _ﬁEch;l—dn_t_ul—'c for establishmer.t of var cus wcrkshops durnng—t-l;c:

Period prior First ycar Second yar Third year Fourth ydg

to commence- of the of the of the of the
ment of Instt. . . Instt. Instt. Instt.
Classes

Carpentary

Fitting

[— —~— .

—_—

For details, plcase cénsult the norms & standards and the detailed curriculum of the course(s)

3
Block
Welding T i

10.6 Computing facilities : Please give yearwise act on plan of procurement of hardware and scftware it

furmtur», ﬁt ings and ﬁxturcs etc. for estnbhshment of computer centie along»\ ith cost cstxrrates
Facxl ties . . .. Expend ture for establishment of var ous compt: nrg fcilities i
. during the )

{ L
Pericd Fidst Second Third Fourth
prior to year of the year of thc year of the year of

. commence- Instt. Instt. Instt. Instt. [ 5-
ment of

-

classes

Computer Centrc
Computer Lab
Graphic Oab

|
.

For details, please consult the norms & standards and the detailed curriculum of the course(s).

10.7. Library : Please give yearwise action plan for procurement of initial stock of books, Yyearly addmd-
books (Text books reference bcoks, encyclopedia, others) journanls to be subscribed (National and Internati
furniture, fixtures & fittings etc. alongwith cost estimates. . :

-_— - re- -y

Item Expenditure for procurement of Library books/periodicals d
' the
. -
Period First Second Third Fourlbj]
prior year year year ycar «
to of the of the of the of the,

Commence- Instt. Instt. Instt, Instt, !J
ment of
of classes

—
Text books j‘,

Reference books -

Journals o S SR . 'l’
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L. JQ_,'SJ.;I.'caching faculty : Please give act on plan for recruitment of teaching faculty (Principal, Professor,
y"."_' ,]y;ofesso /HOD, Senior Lecturer, Lecturer).
oy ___,_.,,__._._——.___.________-_—-—_..._ e —— " e e ————— —_ _______—-_____-_________
cadrc ' No. Type of No. to be recruited during the
o alrcady faculty —— —
" available - (part-time/ period First Second  Third Fourth
' ' full:time/  priot year year year year
visiting) to of the of the of the of the
o commence- Instt. Instt. - Instt. Instt.
ment
of
classes
P anipal
professor
st Prof/ - e
[ . -
St Lecturer, “

150 inc ;ﬁ:i?already, av-éiviable.

urer

Mg S . —
" Kindly also indicate number of each category of st
b e

il 169Worksl—10p stiﬁ'”Plc_i\s;gx_\c annual action plan fo
Foreman lostructor, Workshop Instructor/Asstt. Instructor, Lab. Technician/Asstt.
each category of staff, if already vailable.

d
™7
i

No. to be

¢ recruitment of workshop st

aff (Workshop Spdt.
Skilled Asstt. etc.) Kindly also

recru ited during{he

e ———— S

sWorkshop Sﬁiﬁt.
Horeman

tructior
Workshop Instructor

b For detail, please consult the concerned
8 10.10 Linsary, IRG, and Computer St

'Cdinputcr staff (Librarian, Asstt. Librarion,
.) Kindly also indica

.

% standards of the AICTE TE.
aff : Please give annual action p

Liberary Asstt. System Manage
te number of each category ©

lan for recruitment of lib
r, System Analyst, Computer Program-.

f staff, if already available.
e

i ficate number of
2aculty cadre No. Type of
- already faculty
available (part-timc/ Period First Second Third Fourth
: full-time/  prof year year year year
visiting) to of the of the of the of the
. commence- Instt. Inst.. Instt. Instt.
ment of
classes. .
) e -

e =

rary, IRC, and

-als'd i\:e,r, Computer Operator ctc
s G et _ b
R Faculty cadre No. Type of No. to be recruited during the
o already faculty
::- available Part-time Period First Second Third Fourth
wee full-time/ priof year year year year
f the _ visiting) 10 of the  of the of the of the
nstt. 3y, Commence- Instt. Instt. Instt. Instt.
. ment of
." Classes
Librarian  Asstt.
Librarian System
f.anager -System
Analyst
mputcr Programmer
————————:—-—-—-__———————"‘“’———",’

————
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10.11 Technicz] Supporting and Administrative Staff : Please give annual action plan of recryitme
like Adma. Officer, Finance Officer, Acctt. Steno., Maintenance Engineer, Store Keeper, Draughtsman, w

Library Attd. ctc, Kindly also indjcate number of each categoiy of stafl, if alrcady, avajlable.
—_— 7T o e DT

Faculty cadre  No,. already  Type of facult No. to be recruited during the
available, (part-time/
full-time/ Period First Sccond Third F
visiting) prior year year year yei
" to of the of the of the of
commence- Inpstt. Instt. Instt. Ins
ment of
classes
1 2 3 4 ) 5 6 7
*MM - - . b . - b
Admn. Officer

Finance Officer
A ccountant.

Lab./Workshop Name of Equipment. Brief Specifications Qty. to be providec
Iyr. II yr. III yr. Iv
i 2 3 4 5 6

I1. Please state whether a regular Municipal supply of drinking water and water required for |a bs/workshopsl
is available, If not, please explain the alterpate arrangements for a regular supply.
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15, Ttis noted that all applicants-don
tion in a time bound manner and
&= e necessary to have a very senior expericnced personast

B onsultant and subject matter specia
P which the institution is in the process of establishment.

.
e
S

= Keeping tlie above in vi
g1 . h

uahﬁcauons and backgroun
Fmatter specialists.

; - 16. For bringing effectiveness in technica
nd staff and also for having selected lectures
Mlinkages with the relevant industries

% . Keeping the above in view, please give t
“d and also attach their letters of consent.

17. Please give the

titution.
19. Please attach an undertaking on non-judicial stamp

"ar-competcnt authority as per the formgt attac

'_Jl Name and Signature of Head of the Institixtions

: AL'L INDIA COUNCIL FOR TECHNICAL EDUCATION
2 FORM II
[Sce regulation 5 2 )]
APPLICATION

HBEOR EXISTING DEGREE INSTITUTIONGS) SEEKING
£AICTE APPROVAL WITHOUT ADDITIONAL COURSE(S)
AND/OR ADDITIONAL INTAKE(S)

IN

ENGINEERING /TECHNOLOGY, ARCHITECTURE,
: PHARMACY, APPLIED ARTS ETC.

; FOR SUBMISSION OF PROPOSALS FOR
BEXISTING DLEGREE INSTITUTION(S) SEEKING AICTE

;-_PROVAL WITHOUT ADDITIONAL COURSE(S) AND/
IR OR ADDITIONAL INTAKE(S) IN ENGINEERIN,G[FECH-
%;_NOI.OGY, ARCHITECTURE, PHARMACY, APPLIED
‘"‘ié' ARTS ETC.

must be submitted

1. (a) Seven copies of the application
[RC), AICTE, New

ln the prescribed Form to the Bureau
: D‘elhn by 31st December.

"&pn) Incomplete proposals and those not submitted in the
“Bprescribed format shall not be processed.

";xhgc) The proposals which are received late but are in order
ﬁr,'" be processed for the subsequent academic year.

be submitted ‘A-4’ size only and larger

. (d) Proposals must
reduced to ‘A-4' size.

d documents should be

3(¢) Proposals are likely to be rejected in the event that
information and statement given by the applicant are
und to be incorrect.

; 2-31(&) Requisite. area of length for the existing and addi-

Il courses must be in possession for use of the Institu-
5€C 1 " fy 1.4 me ner rules

R P 1

t possess suffic’ent expert.se in establis

on appropriate lines (both p se,
he main consultant helped by subject-matter specialists to

; ssist and advise the management cstablish the proposed institut on. .
lists and to have an agreement with the

ew, kindly give the names of consultants an
d. Also kind attach letters of agreement signe

1 education, and also for ma king arrangements for t
apd advice from senior industry personnel, it is.essenti
in the vicinity of the ipstitution. _ .

he names and locations of ind

name(s) of your bankers alopgwith the variou

the name and addresses the auditors appoint

hed (not applicable to
/Managing Trustee/the Society/ Tiust.

hing a technical education insti-
hysically and academically). For th's purp< se,it be-

necessary to centify the

Tt, therefore, becomes
[rst four years dufing

m for atlcast the

d subject matter special.sts alongwith their
d with the consultant and the subject

ra‘ning of stucents
al to establ.th-

ustries with whom linka ges are to be estab-

s accounts numbers held with them for the pro-

ed or proposcd to be apponted for the proposed

paper duly registered with the sub-reg strer of 2ny sim:-

Gevt./University). {

(b) If the requisite area of land is pot in possession of
the applicant, the proposal shall not be accepted.

3. The applicannt should create an endowment fund jointly
in tke name of the institution and the concerned State authority
to the tune of 30 per cent of the peak annual recurring €x-

nditure for existing and additional course(s)/increase in
intakes or as prescribed by -the ‘State Government/UT ot

Rs. 10 Lakhs, whichever is less.

4. (a) At the time of application, the applicant should
have funds to the tune of 50 -per ceat of the total estimated
cast of provision of additional infrastructural and instruc-
tional facilities in the mame Institition in a savings of fixed
deposit account(s) in a scheduled bank for a minimum period

of six months.

(b) The total assets of the applicant are not acceptable
as proof of financial viability of the proposal.

(c) Promissory notes arc pot accepted as evidence of avail
ability of funds in hand for slarting the proposed course(s),
_increase in intake(s).
that Institution located in remot
attracting teaching facult
The applicant should mak.
f staff, availability’ and mobi-

5. Experience has shown
areas has inherent difficulty of
and technical suppotting staff.
available convincing evidence ©
lization.

List of Documents to be attached

‘Applicant should ensure to attach the following docu-
ments.—(a) A copy of rcgistr,’:tion document of the Societ:
Trust etc. along with composition of Society [Trust etc.

(b) A copy of the relevant Government orders per meeting
starting of the Institution.

(c) A copy of the letter of J{he affiliating body along wi
affiliation of the Iostitute fexisting course(s).

' {d). Copies IOF‘.‘thc curriculum and syllbus of the existi

e 1 avamination schemes

~ e

P



t !
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(e) Letters from the competent authorities in sup-
port of clear proof of the following :

(i) A copy of he man siiowing layout of existing
and proposed  building(s) on plot or land
and lloor plans of each building alongwith
photographs.

(ii) Approved plans frcm the concerned authoriiy
as per Jocal bye-luws for the existing buildngs
for institutional purposes.

(1ii) Cowpletionjpossessiou  certificate  of  the
buildings. '

. (iv) Clearance
: Authority.

of Urbun|Land Development

(f) A copy ot the land registration papersjregistered

lease deed (as applicable).
(81 A copy of land use certificate from the compe-

teat authorily allowing use of the landgfor wsutu-

tional purposcs.

(h) A certificatc from the executjve authority of
the applicant that the land and facilities are not being
shared with any other stitution|activity.

(1) A sketch showing area of each plot and centrc
to centre distance between plots, if the land area 1s -
i1 more than onc plot.

: . : o

(1) A copy of city road map showing location of
e institution.

(k) Photocopies of the corpus
fund 1ixed deposit receipts.

(I)'Photogopics of latest bank statements, tixed
deposit receipts etc. regardicg availability of funds
in hand. '

_ (m) Photocopies of duly audited statements of
income|expenditure, balance sheet and audited reports
of the Institute for the preceding 3 years.

_(n) Authenticated documents to support mobilis;-
ton of additional funds.

(o) ‘Approvc_d floor plaus of proposed building(s)
(ie. civil drawings) from the concerned authority us
per local bye-laws for construction of building(s).

(p) Authenticated gdcuments to support claim of
laceling pon-reciyring expenditure.

(q) Authenticated docunients to support claim of
necting annual recurring expenditure.

fund|endowment

(r) An undertaking foc compliance with the genc-
cal conditions of the AICTE on non-judicial stamp
paper duly registered with the sub-registrar or any
similar  competent authority as per the format
attached.

(s) Minugc; of the last three meetings of the
Body|Council;Committee responsible for management
of thie Instjtute,

ANNEXURE-1

(UNDERTAKING ON NON-JUDICIAL STAMP

PAPER SHOULD BE SUBMITTED REGISTERED

WITH THE SUB-REGISTERAR OR ANY COMPE-
TENT AUTHORITY)

I|We, the (name of the Trustee[Chairman|Princi-
pal|Director of the College|Institution!Mandal|Trust!

78 THE GAZETTE OF INDIA : EXTRAORDINARY
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follo.wing 1o connection w'th myjour applicatior
starting establishment|intake capacity of scats of |
of Courses;College) from he session

1. That the Management including the Gov
Body of the (Institute/College) shall be constitute
the Chairman of the Body/Council shall be app
as per the guidelines of Council (Annexure-11).

2. That the management shall provide funds
investment in developed land and in providing
related infrastructural, instructional and Jother fac
as per Council's norms and standards laid dov
the Council from time to time and for meeting
recurring -expenditure.

3. That the courses or programmes shall be
ducted as per the assessed technical manj
- demands. :

4. (a) That the admissiogs shall be made acco
to the regulation and diréctory of the Council
such admission in the respective technical institu

(b) That the admissions to the courses shall
made only after the minimum requisite{presc:
facilities are created and the affiliating  Univer
State Board has given permission to start the co

(c) That the Institution shall not cause or z
either closure of the Institution or discontinuatio
the course(s) or start any new course(s) or alt::
intake capacity of seats without the prio: concurr
of the Council.

5. That the tuition and other fees shall be cha
as prescribed within the overall criteria prescribec
the Council from time to time. No capitation
shall be charged from the students/guardians of
students in any form. :

6. That the accounts of the Institution shall
audited annually by a Chartered Accountaant and 5
be open from inspection by the Council or any bo
or person authorised by it. 3

7. That the teaching and other staff shall be selec
according to procedures, qualifications and experiz!
prescribed by Council from time to time.

8. That the Management shall strictly follow
further conditions as may be specified by the Co
from time to time.

g-_m ol

9. In the event of non-compliance by the (nam¢
Socicty/Trust/Mandal/CoUegc/Institution etc.)
regazd to guidelines, norms and conditions
prescribed by the Council from time to time,
Council or a body or person authorised by it .3
be free to take measures for withdrawal of its app
or recognition, without consideration of any re
issues and that all liabilities arising out of suck
withdrawal would solely be that of the (Soci

M

.
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“‘The (Collegeilnstitute) by virtue of the
“+ given by Council shall not automatically
‘e claimant to any grant-in-aid from the Central
peic Government for the Institute or for recurring

;"""..‘ nditure etc.

3 g\; i

e (Name of the authorised pesson
S giving undertaking  alongwith
R his/her official position)

. ' (SEAL)

The matter within ‘brackets shall need to be filled

: E'relcvant.
Bl ]t should be ascertained that the stamp-paper

rd

the undertaking are properly authenticated.

Mo L1’ Constitution of the Governing Body of Private
e Techaical Institutions
fhe Governing Body shall have atleast 11 members
qncluding the Chairmaa and the Member-Secretary.
he"Registered Socisty/Trust shall pominate 6 mem-
rs:including the Chairman -and the Member-Secre-
lfy-~and the refnaining S members shall be nomina-
gs indicated below :—
1. Chaitman : to be nominated by the Regis-
- gtered Socicty/Trust. .

X
B2-5.  Members to be nominated by the Registered

. Society/Trust. '

. Nominee of the All India Council for Tech-
" nical Education-Regional Officer (Ex-Off-
" clo).”

H

£

L
»‘
[

e (Engincering,

180 GENERAL

¥ ~Name and address :

. (a) Name of the Tastitution :

L 'Sb) Postal address :

4 (with PIN code)

e n{c) Telegraphic address ¢

5-'- gd) ‘Fax and phone Nos. (with STD code in bracket)

-
3
et
L)

: : :Type of the Institution @ (specify one of the following)
Private No-grant
. Private/Grant-in-aid

Se ¢ In case of Private Institutions, full posta
f'lnd phone Nos. (with STD code in bracket) :

ate of establishment of the institution

\Give name of affiliating
Rristrac of the equivalent officers.

0 ¥ACADEMIC INFORMATION :

Y TR mﬂﬂum}WEm“"\ K

79
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INFORMATION ABOUT THE EXISTING DEG
Architecture, Pharmacy, Applied Arts etc.)

32 .. Name and designation of the Head of the Institution with residential & office telephone numbers (with STD cod

; 1 address of the Managing agency should be

(please attach a copy of relevant Goy

University/body with full postal address. Also

7. An" - industrialist!technologistjeducationist
from the Regiop to b2 pominated by the
concerned Regional Committee as nomincc
of the Council, out of the panel approved
by the Chairman of the Council.

8. Nominee of the Affiliating Body/ University/
State Board of Technical Education. -

9. Nominee of the State Govcrnment-Director
of Technical Education (ex-Officio).

10. An '~industrialiet!tcchnologistlcducationist
from the Region nominated by the State
Government.

11 Principal/Difector of the concerned techaical
jnstitution (as - nomince of the Socicty/
Trust). —Member-Secretary

The number of members can be increased equally
by adding nominces of the registered Socicty and by
adding an equal number of educationists from the Re-
gion keeping in view the interest of the Technical
Institution. The total number of members of @
Governing Body shall however, not exceed 21.

Appointment of thairman of the Governing Body

The Chairman of the Governing Body shall prefer-
ably be a technical person cither an entreprencur ot
an industrialist or an educationist of repute who is
interested in the development of technical cducation,
is a member of the parent Society/Trust and has
demonstrated an interest in promotion of quality

education in particular.

REE INSTITUTION

es in brackets) :

Govt. (Ccmral/State/UT)

Othet (specify)
given alongwith telegraphic address, fax

ernment ordsrs) :

give the names and phone Nos. of the Vice-Chancellor and
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{ParT II—SeC. 4]

2.1 Academic Programmcs being conducted during 1992- 93

Programime Level/ Ficld/specialisation Full/part timz Duaration Sinztionxd At Yeir of
Degrec awarded (yrs) intake .  Admissions starting
Under-graduate
B. Tech Civil Engineering Full 4 60 50 1972 d
B.E. Mechanical Engineering Part-time 4 30 28 1980
B. Arch Architecture Full b 60 55 1933
B. Pharm Pharmacy Full 4 60 S8 1985
Post-Graduate
M. Tech Machine Design Full 1.5 10 10 1982
M.E. Thermal Engineering Part-tim:? 3 10 10 1984
Others

Note : The text and numbers in various columns are only examples.

2.2  Whether the Institution and the course(s) conducted are approved by the AICTE?

—1If ves, attach a copy of all AICTE approval letters.

1being conducted-is/are oot AICTE approved, please state reason(s) for the same.

—1If any course(s)

2.3 Admissions :

Name of course Entry ' Method of* Seat Distribution ¥,
Qualiﬁcat&On Admission

State Government Management SC/STf Others

o~ 1.
1 B
~

Np . .
;4.. fetn

*Please state whether by Entrance Test or based on marks obtaincd in the qualifying examination.

02 etc.), piease give full details forall admission '

s based on marks obtained in the qualifying examination (such as 1
subjest of Paysics,

gate marks and the minimum average o/ marks prescribed in  the

-
~—

> 4 Ifadmissioni
regarding the minimum percent of aggre

Chemistry and Mathematics.

1{",".1.‘"'. .
>

B

A
DG S R e e e e N

2.5 Sanctioned and actual admissions :

8

8

Course Sanctioned (S} and Actual (A) Aanual intakes

1987-88 1988-39 1989-90 1990-51 1991-92 1992-93

S A S A S A S A S A S

5 6 Details of First year student enrolment during the preceding 3 full academic years (total of 5 years).

Type of Total Toral o; of total admission Total * of total admissions Total
Students sanctioned admission - drop- tura-
intake SCi/ST Rural Girls outs SC'ST Rural Girls out
Tribal Tribal
_ [ — I
(a) Under-graduate
Full-ime
Part-ime

Others (specify)
(b) Post-graduate . .
Full-time |
Part-time
Others (specify)
«©) Doctoral or equivalent
(d) Others

a o N Y P SR T TR TP . S §
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&4 ;q Demls of Second year studcnt earolment during thc precedmg S full academic years (total or 5 yeas)

Total ’ Total % of total admission Total % of the total drop-outs Total
sanctioned admissions — drop- turn-
intake . SC/ST Rural & Girls Lateral  outs SC/ST Rural & Girls Lateral out
Tribal entrants Tribal entrants

(“) Uader-graduate ' : ,

; Full-time

: - Part-time

Others (spccxfy)
Y~ Post-graduate

7 Full-time
8 Part-time
0" Others (specify)
-' *Doctoral or equivalent

d) Others

'pu
(Y ifghc institution has been functioning for less than § years, state 'he number of year for which the data is given)

4;8 Ifadmissions are also made by lateralentry to cetain courses, please give details of the entry qualification in ithe lateral admission,
- the percentage of total seats reserved for lateral entrance and the minimum entry qualification for lateral entrants.

1279 . Dates of the starting and stopping of all admissions as per the calender of the affiliating body.
L’ . .
_'2:‘10 Details of examination results during the preceding two academic years. (total of 2 years)

d 4
- 1 A
Type of students No. appeared Total Passed Passed with Passed with Passed with
distinction st Class 2ad Class
‘() Under-graduate
%% Full-time
?3 Part-time
™ "Others (specify)
) Post-graduate
- Fuli-time
'jPart -time
: Others (specify)
f c& Doctoral or equivalent
: <_l‘) Others
A2 11 Details of institutional Working hours etc. during the preceding two academic years (average) :
% of expected No. of actual work- No. of expected Actual contact hours No. of days of No. of days spent
b tking days per ing days per semester/ Instructional hours achicved per semester/ vacation for examination
Il:mcstcr/ycar year per semester/yacr year '
12 Details of placement of pass-outs during the preceding two academic years (total of 2 years)
No. Passed No. placed No. placed within No. placed within -
within 3 months 3 to 6 months 6 to 12 monthg
‘:30 TEACHING FACULTY INFORMATION :
?,?1 Faculty strength for various levels of programmes :
S :',-' of Faculty Sanctioned Strength Nos. in Position

UG PG Others  Total UG PG Others  Totaj

,s.
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— 1
3.2 - Give numbers of the teaching faculty in position by category during the preceding 2 years ! i
Faculty Cadre Nos. in position on Numbers required on January, 1, 1993 1‘
as per !
January 1, 1992 January 11993 State/University norms  AICTE norms
Principal
Professor
Associate Professor
Reader

Asst. Profescor
Senior Lecturer
Lecturer
Others

3.3 Details of emoluments and age :

Particulars Professor  Associate Reader Assistant  Sepiog Lecturer
Professor Professor Lecturer

No. of faculty -~ .

Average age (years) -
Highest emoluments

Average emoluments

Lowest emoluments

Lowcst length of service in the

institation

Highest length of service in the

iastitution

Average length of service in the
instituticn

3.4 Number of the Workshop, Library and other supporting staff by category :

ot s

Faculty Cadre Nos. in position on Numbers required on January I, 1993 pcr'-
January, 1, 1992 January 1, 1993 State/University norms AICTE no{r;ﬂ‘

Workshop Supdt.
Foreman Instructor
Workshop Instructor/
Asst. Instructor
Skilled Asst.

Lab Technician/
Assistant

Librarian

Library Asst.

System Manager
System Analyst
Computer Programmer
Computer Operator

3.5 Work-load per week (in percentage of total duty hours in a week) for the following activities:

e ———

Activity Professor Associate Reader Assistant Senior Lecturer Others
Professor Professor Lecturer

Teching

Research

Admiaistration

Institutey

College Dev.

Guidance &

Counceiling

Con.ltancy .
Training &

Placement
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Y Lo
. 9’3.6 pctails of Faculty (name, qualifications and experlence etc)

Qualifica-  Total Total Date of Level of Present pay Basic pay Total
tions Experience teaching appoint- appoint- scale & date as on date  employ-
experience  ment meat from which meats
(Lecturer, given
Sr. Lecturer)
Asst. Pro-
fessor etc.
J\'."‘
_:/'— v~
state whether all the existiog faculty has been recruited asper procedure, experience & qualifications prescribed by the AICTE

3.7 Please
;. for engineering colleges.

§ 8 Please state what percentage of teaching faculty members is bemg paid as per the AICI'E pay scales for the last 2 acadcmxc years.
¢ :53‘;9 Please give details of service beaefits such as LTC, medical reimbursement, housing, schooling for children, etc given to faculty
. S members
.3 _t 3 10 Retirement and premature- _retirement benefits given to faculty members.
-3 e i COMPUTER HARDWARE & SOFTWARE FACILITIES.
: “ "- Please give details of the existing facilitics (number of terminals, type of computers) and staff (Ievel and number of staff other than
: 'g‘ teaching stafl).
;!
;e is.0 LIBRARY FACILITIES
- EES
E 1 BOQKS { -
‘ - Category Total No. of titles acqu- ~ Total No. of yolumes Total No. of volumes
- G ired during the. past acquired during the past  in the library on date”’
r five years. years
' oy (a) Text books ' T
| S5 . (b) Reference books
i }7’ (¢) Eacyclopacdia ‘
per S ¥ (d) Others C
.- - g . % _— : P R .
: porm RSy
S5.2 Periodicals:
4 Particulars No. of periodicals subscribed to preseatly
- (a) Supporting Departments: . L :
. Lo
—Indian
—Foreigo
- (b) Engineering Departments: ) .
—Indian
By —Foreign
e P
] (c) Other Departments
~Indian
} —Foreign
? 3 6.0 LABORATORIES
N | —_——
’ Department Name of various Laboratories Total investment on equipment and
instruments in the last 3 years

Please attach a list of equipment costing Rs. 1000/- or more at current prices for each laboratory.
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-ttt B T LSl e m T mmTTIm TS e e =T L= T e T == g ’E
6.1 WORKSHOP [ I ",{
T Dcp;Hn:crrVﬂ"_( T T T -——“——1‘—4_:1;1;; of various Shops Total investment on equipment and 1
© instruments in the last 3 years B i
1 T T T T ‘
2
3 {
4
5 - o I L

[

7.0 Please attach a copy of the curriculum followed by the Institution allong with the teaching scheme and the examination scheme.

8.0 PLINTH AREA (SQM):
Type of ‘mﬁ’mmmi‘sm T Residences | Total Area .
Construction Building Building L B o
—a rec T $
(b) Shed - I I 2
9.0 LAND AVAILABILITY (SQM):
‘”—"Acad_c*r-r;i:a;dms‘t;;i—dﬁ Play Groumf‘s{aﬂﬂb]m;—i”‘?oal ‘
Ty e T - T - T
2 [

Plcase attach very clear proo the type of guarantee ’
that the indicated land is available for the usc ©

also indicate if the land area is in one pl¢t or more.
NT, ETHICS AND PROFESSIONAL OUTLOOK:

institution/Trust, Jand use clearance and

f of land possession in the name of the
ly and is not shared with any other institution/activity. (Pleased

f the institution on
10.0 STUDENT DEVELOPME i

ctunities available to students in the Department for participation and membership in refevant technical/pro-

Describe the oppo
ovided by the Department?

fessional societies. How are these pr

11.0 CONSULTANCY, SPONSORED RESEARCH, PROFESSIONAL DEVELOPMENT, ETC. DURING THE LAST S-YEARS

11.1 Give details of consultancy assignments and total earnings along with names of elient organizations and duration and title of each

assignment, total earnings ctc.

11.2 Give detailsof sponsored research projects and total ear
of the project and total value.

sponsored till date for improvement of academic

nings alongwith names of the organizatians sponsoring the project, namés

qualifications, teaching skills, etc.

designation, pame of the qualifications added type of skills improved etc.
er professional meetings, within and outside the country, an¢

11.3 Number of faculty
Please give names of the faculty,

11.4 Number of faculty sponsored till date to attend conferences and oth

the total amount spent for this purpose.
Please give name of the faculiy, designation, name of the conferences meetings attended with place, date etc.
n programmes conducted by your institution, and the total number of parlicipists

11.5 Number of continuing engineering educatio
d duration, number of participants, etc.

Please give name of the programme, date an

12.0 FINANCIAL

12.1 Total Expenditure during for the last 2 academic
Expenditure.

years (1990-91, 1991-92) incategory of Recurring Expenditure and Non-Recurri

12.2 Sources ot Financial Support:
Source Recurring  Exp. ' Noa-R;curring Exp.-”

Ministry of HRD (Direct _r_cxcxp()‘ T
State Government

uGC

OtheriCentral State Govt. sources

private Trust

Donations ]
Student Fees

Internal revenue generation

Others (please specify) ]
e e e = e = e e ————— —— _ S -

1
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Y
512.3 State the total annual fee (including tuition, library, laboratory, etc. but cxcludmg hostel fee and food charg¢s) charged "per stu-
¥, dent during

— 1990-91
1991-92

— 199293

12.4 Additional Fund Requirement, if any:

I'

Particulars .. Amount lakhs of Rupees

g RECURRING

(a) Salaries of teaching employees

(b) Salaries of non-teaching employees staff
(c) Scholarship
(d) Expenditure for travel

Qra_nt ol . .
(Pledsé A (¢) Other recurring expenditure { {

Total of Recurring:

sical/pro}l ; NON-RECURRING

J (a) Additional building

: (b) Additional equipment
(c) Others

Total of Non-Recurring -

Name of the course(s)/institutions Annual Intake Year of Starting AICTE approval No. &

date
; 1
v 2
curring 3
. . 4
.. 5
——— - x
] = ) ¢ 14,10 Please state whether the proposer is running and/or managing any programme or other technical institution which is not appro-
i ved by the AICTE?
j If s0, please give the name of the programme/I[nstitution, its address and the courses being conducted.
-* % 15.0 Whether the proposer has any court case in  respect of violation of provisions of the State Government oge ot more the AICTE
Act?
] 15 0 Please describe briefly future plans for improvements in infrastructure/expansioa in academic & other acllvmcs if any.

(Seal) Name and Signature of the Head of the Institution
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ALL INDIA COUNCIL FOR TECHNICAL
EDUCATION

FORM 111

. [See regulation 5(2)(C)}

APPLICATION

' .FOR EXISTING DIPLOMA INSTITUTION(S)

SEEKING AICTE APPROVAL WITHOUT
) ADDITIONAL COURSE(S) AND/fOR
Fe | ADDITIONAL INTAKES

o INv _

T ——— .

- ENGINEERING/TECHNOLOGY,
ARCHITECTURE, PHARMACY, APPLIED
ARTS, ETC.

INSTRUCTION FOR SUBMISSION OF PROPO-
SALS FOR EXISTING DIPLOMA INSTITUTION(S)
SEEKING AICTE APPROVAL WITHOUT ADDI-
TIONAL COURSE(S) AND/OR ADDITIONAL
INTAKE(S) IN ENGINEERING|TECHNOLOGY,
I.?{_{CC:IHITECT URE, PHARMACY, APPLIED ARTS

1. (a) Seven copies of the application must be sub-
mitted mk e prescribed Form to the Bureau (RC),
AICTE, New Delhi by 31st December.

(b) Incomplete proposals and those not submitted
in the prescribed format shall not be processed.

(c) The proposals which are received late but are in
order shall be processed for the subsequent academic

] year. r . ¢

(d) Proposals must be submitted in ‘A-4’ size only
and larger sized documents should be reduced to ‘A-4’
size.

(e) Proposals are likely to be rejected in the event
that the information and statement given by the
applicant are found to be incorrect.

2. (a) Requisite area of lcngth for the existing and
additional courses must be in possession for use of
the Institution either by a clear title or registered deed
as per rules of the State uuthorities in the name of the
applicant.

(b) If the requisite area of land is not in possession
of the applicant, the proposal shall not be accepted.

3. The applicant should create an endowment fund
jointly in the name of the institution and the con-
cerned State authonty to the tune of 30% of the
peak annual recurring expenditure for existing and
additional course(s)/increase in intakes or as pres-
cribed by the State Government|UT or Rs. 10 lakhs,
whichever is less.

4. (a) At the time of application, the applicant
should have funds to the tune of 50% of the total
estimated cost of provxsnon of additional infrastructural
and instructional facilities in the name of Institution in
a savings of fixed deposit account(s) in a scheduled
bank for a minimum period of six months.

(b) The total assets of the applicant are not a
able as proof of financial viability of the proposal.

(c) Promissory notes are not accepted as cwdem
of availability of funds in hand for starting the pn
posed course(s)/increase in intake(s).

5. Experience has shown that Institution locatcd
remote areas has inherent dlﬁiculty of attracting teac]
ing faculty and technical supporting staff. The app]
cant should make available convincing cvxdence A
staff availability and mobilization.

List of Documents to be attached

Applicant should ensure to attach the follown;
documents.—(a) A copy of registration document g
the Society/Trust etc. along with composition -
Socicty/Trust etc. i

(b) A copy of the relevant Government orders p¢
meeting starting of the Insntuuon

(c) A copy of the letter of the aﬁihatmg body abn
with afﬁhatxon of the Institute/existing coursc(sﬁ%

(d) Copies of the curriculum and syllabus of th
existing course(s) along with the teaching and exami
nation schemes. ?

(e) Lettkrs from the competent authorities
support of clear proof of the following :

(i) A copy of the map showing layout of ¢
and proposed building(s) on plot or land 20
floor plans of each building alongwith pho'a

graphs. 5

(i) Approved plans from the concerned authoé
as per local bye-laws for the existing b :
ings for institutional purposes.

(iii) Completion/possession certificate of
buildings. ‘
(iv) Clearance of Urban/Land DevelopmX
Authority. 5

() A copy of the land registration papers/re
tered lease deed (as applicable).

(g) A copy of land use certificate from the cox X
tent authority allowing use of the land for institutio:
purposes.

(h) A certificate from the executive authority
the applicant that the land and facilities are not be: b
shared with any other institution/activity. :

(i) A sketch showing area of each plot and cents
to centre distance between plots, if the land ared
in more than one plot.

(j) A copy of city road map showing locauoﬂ '
thc institution.
(kJ Photocopies of thé corpus fund/cndom_
fund fixed deposit receipts. -8

() Photocopies of latest bank statements, '
deposit receipts etc. regarding avallabxhty of funds
hand. - .
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@ym) Photocopics of duly audited statements of in-
e me/cxpenditure, balance sheet and audited Teports
2 the Institute for the preceding 3 years.

ﬁﬁ) Authenticated documents to support mobilisa-
fion of additional funds.

g,

‘(o) Approved floor plans of proposed building(s)

¥ civil drawings) from the concerned authority as

fer local bye-laws for construction of building(s).
Oo!

& (p) Authenticated documents to support claim of
bpeeting non-recurring expenditure.

3 (q) - Authenticated documents to support claim of
‘Z"" annual recurring expenditure.
P

-

~

1) An undertaking for compliance with the general
¥oonditions of the AICTE on non-judicial stamp paper
Fduly registered with the sub-registrar or any similar
:gpctcnt authority as per the format attached.

(;) Minutes of the last three meetings of the Body/
suncil/Committee responsible for management of

K ey .
c,; Institute.

Lo O Nbamed

Lo d

L2

g
. L

- ANNEXURE-I

UNDERTAKING ON NON-JUDICIAL STAMP
SFAPER SHOULD BE SUBMITTED REGISTERED
ARWITH THE SUB-REGISTER OR ANY OTHE
(COMPETENT AUTHORITY) 1

LIRS

o

».

MM /We, the (name of the Trustee/Chairman/Princi-

S pal/Director of the (name of the College/Institution/

EMandal/Trust/Society, etc.) hereby undettake to com-

iplyswith the following in connection with my/our

};'cation for starting/establishment/intake capacity

ofiseats of (name of Courses/College) from the
sion .

. That the Management including the Governing
ppody of the (Institute/College) shall be constituted
ind the Chairman of the Body/Council shall be

pointed as per the guidelines of Council (Annexure-

o2 That the management shall provide funds for
gavestment in developed land and in providing the
tcd infrastructural, instructional and other facili-
pes’as per Council's norms and standards laid down
Rigthe Council from time to time and for meeting
j¢  recurring expenditure.

; i >3, That the courses or programmes shall be con-
u‘:‘3(‘1-%!8 per the assessed technical manpower de-
mands.

4" () That the admissions shall be made according
0 the regulation and directory of the Council for such
gdlission in the respective technical institutions.

o B

'a-
6

{b) That the admissions to the courses shall be

&> only after the minimum requisite /prescribed
,_\.;'a'- fies are created and the affiliating University/
lc. Board has given permission to start the course.

‘9‘ ‘_:l'hat the Institution shall not cause or allow
BhtClosure of the Institution or discontinuation of

WOurse(s) or start any new course(s) or alter the

g 5 £
}5i A e s B s et h tl s e ~AARATIITTANNCA

S. That the tuition and other fees shall be charged
as prescribed within the overall criteria prescribed by
the Council from time to time. No capitation fee
shall be charged from the students/guardians of the
students in any form.

6. That the accounts of the Institution shall be
audited annually by a Chartered Accountant and shall
be open from inspection by the Council or any board
or person authorised by it.

7. That the tcaching and other staff shall be selected
according to procedures, qualifications and experience
prescribed by Council from time to time.

8. That the Ménégcmcnt shall strictly follow any
further conditions as may be specified by the Council

from time to time. & N

9. In the event of non-compliance by the (name of
Society/Trust/Mandal/College/Institution, etc.) with
regard to guidelines, norms and “conditions laid/
prescribed by the Council from time to time, the
Council or a body or person authorised by it shall be
free to take measures for withdrawal of its approval
or recognition, without consideration of any related
issues and thaf all liabilities arising out of such with-
drawal would solely be that of the (Society/Institute/
College).

10. The (College/Institute) by virtue of the approval
given by Council shall not automatically become
claimant to any grant-in-aid from the Central or State
Government for the Institute or for recurring expen-
diture, etc.

Place :
Date :

(Name of the authorised person
giving undertaking alongwith
his/her official position)

(SEAL)

1. The matter within brackets shall need to be filled
up as relevant. ’

2. It should be ascertained that the stamp-paper
and the undertaking are properly authenticated.

Model Constitution of the Governing Body of Private
Technical Institutions

The Governing Body shall have atleast 11 members
including the Chairman and the Member-Secretary.
The Registered Society/Trust shall nominate 6 mem-
bers including the Chairman and the Member-Secre-
tary, and the remaining 5 members shall be nominated
as indicated below —

1. Chairman : to be nominated by the Registered
Scciety/Trust.

2-5. Members to be nominated by the Regis-
tered Society/Trust.

6. Nominee of the All India Council for Tech-
nical  Bducational-Reeional Officer (Ex-
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7. An mdustriulist/(cchnologist/cducationist from
the Region to be nominated by the concerned
Regional Committec as nominee of the
Council, out of the panel approved by the
Chairman of the Council.

8. Nominee of the Affiliating Body/University/
State Board of Technical Education.

9. Nominee of the State Government-Director of
Technical Education (Ex-Officio).

10. An industrialist/lechnologist/educationist from
the Region nominated by the State Govern-
ment.

11. Prinicipal/Director of the concerned technical

Institution (as nominee of the Society/
Trust)—Member-Secretary.

INFORMATION ABOUT THE EXISTING DIPLOMA INST

(Enginecring/chhno

i 1.0 GENERAL
1.1 Name and address:
(a) Name of the Institution:

®) Postal addrdss:
(with PIN code)

©) Telegraphic address:

(d) Fax and phone Nos.
(with STD code in bracket)

1.2 Name and designation of the Head of the

1.3 Type of the Inst jitution:
(specify one of the fo jlowing)

Private No-grant

Privalc/Granl~in-aid

1.4 In casc of Private Institut
phonc Nos. (with STD code in bracket):

1.5 Date of establishment of the institution (please attach a copy of
/Board of Technical

1.6 Give name of affiliating University

of the Secrctary and Registrar ot the equivalent officers.

2.0 A CADEMIC INFORMATION:

2.1 Academic Programmes being conducte

e

logy , Pharmacy etc.)

Institution with residential & offi

ions, full postal address of the Managing agency s

Education with f

d during 1992-93:

g

'),mo

[PART 111—SE
—Thc:xu;1bcr of members can be increased cquauy‘-_-:_ .
by adding nominees of the registcrcé Spc:cty and by
adding an equal number of educationists from _thcz‘
Region keeping in view the interest of the Technical
Institution. The total aumber of members  Of
Governing Body shvall however, not exceed 21

{ of Chairman of the Governing Body.—
the Governing Body shall preferabl
erson cither an entrepreneur Of
industrialist Of an educationist of tepute who.
interested 10 the development of technical educationiny
¢ the parent Society/Trust and ha§

demonstrated 30 interest 10 promotion of qualig

education in pamcular.

Appointmen
The Chairman of
be a technical p

E

-~

e telephone numbers with STD codes in brack.'

Govt. (Cemra\/S(atelUT)

Other (specify)

hould be given alongwith 1clcgraphic address, '8

Govcrnmcnt orders):

relevant ]
Also give th: namss and pho

ull postal address.

e

e —

Full/pan-nmc Duration (yr8) Y

e
pProgrammc Leve \/ Ficld/spccialisation starting
Diploma awarded /// ,,,,,,,, —_—
T ~/// —
- . . - 3 1989
Diploma Civil Engineering Full 4 1990
' . . part-time
Electronic Engineering
Post-Diplomas o Full 1.5 1990
Computer Application . 1.5 1980
Referigeration & Air-Conditioning part-ume 1' 1979
personal Sectt. Practice Full
Advanced~Diploma . . Full 3 1989
Tool Egglﬂcermg . Full 1.5 1985
Industrial Electronics
e

nthers

-
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urses, please give detalls of the entry qununcauons

1 entrants. -
der of the affiliating body.

-”._.""""’—_,—

90
281 gdmissions arc also made by jateralentry t0 certain €O
sions, and the percentage of total scats reserved for latera

stopping of all admissions as per the calen

ears (total of 2 years).

9 Dateof the starting and
g two acndcrﬁic y

2
2.10D

ults during the precedin

Total Passcd Passed with

distinction

-

etails of examination e

Type of students No. appeared
S

R

(a) Diploma

B Full-time
Part-time

®) Post-Diploma
Full-time
Part-time

© Advanced Diploma

Full-time
Part-time

g the preceding tWo a

e ——

—

cademic years (averagc):

Working hours etc. durin
Actual conta.t

No. of expected
Ins actional hours achicved

No. of expected workin

scmester/year
thours pcl
semoster/year

year
acadzmic ycars (total of 2 years):
—— e

g the prcccding two
———
No. placed within No. placed ¢ i

P
2.12 Details of placement of pass-out's durin,
/__’//" e
No. Passed No. placed withio
*3 months 3 to 6 moaths i

‘ i,
; Courses

ctails of Institutiona\
vacaton

2.11 D
No. of actual

g days pr
working days
per semestet/

par semester/
yearl

—

__.___.,___’._._._ — _______._.____—__

/”‘_‘/’——_.,_,.__._,_____..-
3.0 TFJ\CHING FACULTY INFORMATXON: 4
3.1 Faculty strength fof various tevels of programmcS: ?
.._...__,//’//,.,,__,.—--_.— ___________________ .--;
Type of Faculty ganction :d Seransin Was, i Mosition 3
Diploms  Post- Adv. Totz! Niploma PO Adv. 1
‘ Diplom3 Diniomd Diploiald Diplond
i //// T ppn PR oo —
: Full-time ) L
Part-time
o
,—.——"’/———; .—’__’—"__’/'/

Visiting
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jcral admb

o I1-a% 4]

—

3.2 Give numbers of the teaching faculty in position by category:

.—:M"
v

ST &7 U9 wwremn

20

9l

.. Faculty Cadre Nos. in position on Numbers required o January, 1993 ay
- j per
,J—-— ' January 1, 1992 January 1, 1993 Statc/Uaivcrsity norms; AICTE norms
“Jssed with : —_—
2ad Class Principal
“f— : ~ - HOD/Lecturer
— g (Sclection Grade) N
. Senior Lecturer
Lecturer
1 Associate/Asstt,
_- " Lecturer, if any
. "S8 33 Details of age, emoluments and service:
—‘ B .Particulars Principal HOD/ Sr. Lecturer Lecturer Associate/Asqy:,
——— . Lecturer (5.G.) urer, if
- : any
-mf" . No. of faculty B -~
4 Average age
— (years)
-of dapilf _. -Highest emoluments
Teat for 8 Average emoluments
xammatl - Lowest emoluments {
Howest Length of service in the
J — Institution B
- Highest Length of service in the )
9% - Institution
. i Average Length of service in the
J S - Institution -

=334 Number of the Workshop,

Library and other supporting staff by category:

3 -
J S - Faculy Cadre

-

Nos. in position on

Numbers required on January, 1993 as per

}c_cd wig ‘“ .

January 1, 1992

January |, 1993

>+ Workshop Supdt.
¥ Foreman instructor
¥ :('& Workshop Instructor
- b. Techmc:an/Assmants

. ~Librarian

: z Library Asst.
: mputer Programmer-
4 Computer Operator

(5 S
-

F
¥
I

Statc/Um'versity norms AICTE norm;

—————————

u.}».‘;

3 Work load per week (in per centage of total duty kouys ;

in & week) for the fellowing activities:

———

- Activity

Principal -
m

HOD/Lecturer (5.G.)

St. Lecturer

Tl ~ Tcaching

¥ - Research
Admunszrauon
titute/
P°1Yt°chmc Dev.
Gu:daace&
Uncelling

Lecturer

———
Associate/Asstt.
Lecturer, if any

L

vt
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3.6 Details of Faculty (name, qualifications and experience etc): E‘
Name Qualifica-  Total Total ‘ Date of Level of Prescat Basic pay  Total i
tions Experience tcaching appoint- appoint- pay scale as oa date <

exporicnce  ment msnti & date from B

(Lecturer, whizh given
Sr. Lecturer) -
/’ ctc. _
: =
1 B
2 -

3

4 b
5 -

3.7 Please state whether all the existing faculty has been recruited as per procedure, experience & qualifications prescribed

the AICTE for Polytechnics (Diploma Programmes).

3.8 Plcase state what percentage of teaching faculfy membars is being paid as per the AICTE pay scales for the last 3 acadzmic ycars.'
3.9 Pleasc give details of service benefits such as LTC, medical reimbursement, bousing, schooling for children, et given to faculty,

members.
3.10 Retirement and premature-retirement benefits given to faculty membets.

4.0 COMPUTER HARDWARE & SOFTWARE FACILITIES.
Please give details of the existing facilitizs (pumber of tzrmiaals, typs of comp: tars) and stad (evsiandaamder of staif other toantl

teaching staff).
5.0 LIBRARY FACILITIES
5.1 Bcoks i
Categery Total No. ef titles acquired Total No. of velumes acquired Tctal No. of velumes in
library on date

during the pastfive years. during the past ycars

(a) TextBcoks

(b) Refcrerce teoks
(¢) Encyclopedia
(d) Others

5.2 Pericdicals:
T T g of pericdicals sutscrited to presently

Particulars

(a) Technical
() Non-Technical
(c) Othkers

6.0 LABORATORIES

Department Names of varicus Laborateries Tcte! iovestment on equipment  anc i,
truments in the last S-years. :

1 -

: ]

3 .
o]

4

5

6.1 WORKSHOP

Department Names of various Shors Total 1
instruments ia the last 3-years.

[C Rl S R
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‘" 7.0 PLINTH AREA (SQM) )

\%
. I , A'” . Typeof Instructional Administrative  Amenities Hcstels Pesiderccs Tcta) Area )
*»"°‘:.u ) Construction Building Buildig '
lu-§ . _ —
0 & (8 RCC
i (®) Shed

H

8.0 LAND AVAILARILITY (SQM):

Academic and Administration

Play Grounds Hostels Staff Quarters Othc_r; Total

1
2
3

4
5

ceeand thetype of guarantee
institution/zctivity.,  Plezse

Plzassattachveryclear proofof land POssession in the name of the institution/Trust,land use cleara
thattheindicated land js available fo

r the use of the Institution onlyand is not shared with any other
also indicate if the land area js in one plot or more.

ONAL DEV%LOPMENT, ETC. DURING THE LAST 5-YEARS, '

sofcensultancy assichmentsg

nd total earningsalongwith nemes ofclientorgznlzatices zrg Curalicr exd titlc ¢ fc: ¢l
assignment, total earnings, etc.

' 9.2 Number of faculty sponsored till date for Im

provement of academic qualifications,
Pleass givs names of tye faculty,

teaching skiils, ctc.

designation, name of the qualificationg adced/type of skil}

Simprcved, ete.

1

- 9.3 Numbar of faculty spansared till date to atten,
Y the total amount spent for this purpose.

Pleas: give nams 5f the faculty, designation,

d conferences and other professional meetir.gs, within and outside the country, and

’ y /
name of the conference/meetings atiended witk place, Cate cte. -

4 Numb:rof continuing engineering education programmes including Community Polytechnic conducted by your institution, and
the total number of participants,

Piease give name of the programme, date and duration,

oA
K number of participants, etc. :
o AEE10.0 FINANCIAL !
810.1 Total Expenditure during for thzlagt 2 academic years(1990-91, 1991-92 in categoryof Recurring Expenciture e nd Nean-Reeurming )
9 Expenditure, . :
o £10.2 Sources of Financial Support
1 \\ )
1 Source Recurring Bxp. Non-Recurring Exp.
A Minisiry of HRD (Direct recsipt) :
- State Government
f.. Other Central/State Govt. scurces
et Private Tryst
- Donations o
—_ k¥ Student Fecs
o ternal revenue generation
+- Others (please specify)
*" Tota]
‘; — —
= 3 s;atc. the totalannyaj fce(includiug tuition, library, laboratory, cic. but excluding Lostel feeand food che
‘r . urmg

i2rgesycharged per student



o4 THE G2 :TTE OF
/—_"_—’_—__’;————"‘:"I;'t—’——"‘ -‘:‘,‘::-’.‘:-—';—:‘ e —_—
,0.4 AddilionaJ‘Fund Requirement, ifany:
R R I e
Particulars
——"’f,—-— ——'</u/-— ’4“?——"--———-"
RECURRING

o
Name of the cozrsc(s)
-

sching employees

(a) Salaries of te
teaching employecs stafl

®) Salaries of non-
©) Scholarships
@ Expenditure for travel

(c) Other recurring expenditre
Total of Recurring:
NON-RECURIUNG

(@) Additional building

® Additional equipment

© Others

Total of Non-Rccurring
//// “’—”"ﬁ"" —T T T s N "/’//‘—’_/‘—/’
10.5 Please explain how the additional funds (as estimated i 10.3) will be gcnera(ed. ‘
11.0 AICTE APPROVALS RECLIVED DURING 1990-91, 91-92 & 92-93: -

D P T G [ ____,.,_._//,,,a
year of Starting AICTF pprroval Ne. & date
/”-.‘_"

S -
[Institutions Annudl Intake
[ A g

——

"

o J—
12.0 Pleascstate whether the proposel is running and/
by the AICT

1f so, please give the name of the programmc/mstixmio
13,0 Whather the proposer hasany courtcase inrespect of

AICTE Act?

14.0 Please discribz brizdy future plans for improve

SEAL
ALL INDIA COUNCIL FOR TECHNlCAL
: EDUCATION
FORM IV
[See rcgu\:nion 5(2)(d)]
APPLlCATION
DEGREE COURSE(S)/ EN-

FOR ADDITIONAL
HANCEMENT IN INTAKE®) 1
' COURSE(®)
N
RING/ TECHL\"OLOGY. ARCHlTEC-
Y APPLIED ARTS, ETC.
TE APPROVAL

N EXISTING

ENGINEE

N FOR susmssmﬁ OF PROPO-
COURSE (S)|ENHAT

NTAKE(S) IN EXISTING COURSE(®)
ARCHITEC-

INDIA : EXTRAORD

J— ,//_//,,_ -
Amount jakhs of Rupee
e —

: i
or managing &ny programrme of other teck

E?
n, its address and the cou

violation of provisions of St

ments in infrastructurc/cxpa

2°7)

———
s

—_—— "

{

'_'——~_____,/‘
nich ie ret 8ppIed vd

—_—

nicaiinstitulior w

rscs being conducted.

ate Governmentor- one or more pret isicne of the

nsion in academic & other activities. if 2ny-

Signature of the Head of the institution

(b) Incomplete proposals and those not submittecl -

in the prcscribed format shall not pe processed.

Name and

- (© The proposals which are received late but aft
in order shall be processed for the subsequent acade:

mic year. :
@ Proposals must be submitted A-4 size only and
larger sized documents should 'be reduced 10 ‘A

size.
(&) Proposals are likely to be rejected in the eved
that the jnformatiions and statement given by the applilE

cant are found to b incorrect.
th for the existing 30
posscasion for use

tle or registered decd
in the namc of t

.

2. () Requisite area of leng
additional courses must be o
the Institution either by a clear ti
as per rules of the State authorities

applicant.
1and is not 10 posscssi

area of ;
be accepted- ¥ ;

(b) If the requisite
roposal shall not

of {he applicant. the p
]

chould creat¢ an endpwmcnt fuly
ould Ct = ution and the cO'y

PRI

2 Tha applicant
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annual recurring expenditure for existing and addi-
tional course(s)/increase in intakes or as prescribed by
the State Government/UT or Rs. 10 Lakhs, which-
ever is less.

4. (a) At the time of application, the applicant
should have funds to the tune of 50% of the total
estimated cost of provision of additional infrastructural
and instructional facilities in the name Institution in a
savings of fixed deposit account(s) in a scheduled bank
for a minimum period of six months.

(b) The toal assets of the applicant are not accept-
able as proof of financial viability of the proposal.

(c) Promissory notes are not accepted as evidence
of availability of funds in hand for starting the pro-
posed course(s)/increase in intake(s).

5. Experience has shown that Institution located in

- .remote areas has inherent difficult of attracting teach-

B .« apnlicant that the land and facilities ate not

ing faculty and technical supporting staff. The appli-
cant should make . available convincing evidence of
staff availability and mobilization.

List.of Documents to be attached

Applicant should ensure to attach the following
documents.—(a) A copy of registration document of
the Society/Trust etc. alongwith composition  of
Society/Trust etc.

(b) A copy of the relevant Government orders per
meeting starting of the Institution.

(c) A copy of the letter of the affiliating body along-
with affiliation of the Institute/existing course(s).

(d) A copy cach of all the AICTE approval le'ters.

(e) Copies of the curriculum and syllabus for the
existing course(s) alongwith the teaching and examimna-
tion schemes.

() Letters from the competent authorities in sup-
port of clear proof of the following :

() A copy of map showing layout of existing
and proposed building(s) on plot of land and
floor plans of ecach building alongwith
photographs.

(i) Approved plans from the conterned autho-
rity as per local bye-laws for the existing
buildings for institutional purposes.

(iif) Completion/possession certificate of the build-
ings.

(iv) Clearance of Urban/l.and Development
Authority.

(2) A copy of the land registration papers /register-
ed lease deed (as applicable).

(h) A copy of land use certificate from the com-
Petent authoritv allowing use of the land for institu-

- tional purposes.
(i) A certificate from the exccutive authority of the
being

() A sketch showing arca of cach plot and centre
to centre distance between plots, if the land area is
in more than one plot

(k) A copy of city road map showing location of
the institution.

(D) Copies of the curriculum and syllabus of the
proposed course(s) alongwith the tecaching and exami-
nation schemes,

(m) A copy of the recommendatory/forwarding
letter of State Govt. for the additional course(s)/ia-

~ crease in._ intake(s).

'(n) A copy of the letter of willingness of the affili-
ating body in-respect of proposcd course(s)/increace
in intake(s).

(o) Photocopies of the corpus

fund/endowment
fund fixed deposit receipts,

(p)_Photogopics of latest bank statements, fixed
deposit receipts etc. regarding availability of funds
in hand. . <

(q) Photocopies of duly audited statements of in-
come/expenditure, balance sheet and audited reports
of the Institute for the preceding 3 years,

(r) Authenticated documents to support mobilisa-
tion of additional funds.

(s) Authenticated documents justifying projected
manpowered demand and potential for self-employ-
ment of the proposed disciplines.

() Approved floor plans of proposed building(s)
(i.c. civil drawings) from the concerncd authority as
per local bye-laws for construction of building(s).

(u) Authenticated documents to support claim of
rueeting non-recurring expenditure.

(v) Authenticated documeats to support claim " of
meeting annual recurring expenditure.

(w) An undertaking for complianc: with the gene-
ral conditions of the AICTE on non-judicial stamp
paper duly registered with the sub-registrar or any
similar competent acthority as per the format attach-

ed. 2

. x) _Minutcs of the last thrzc meetings of the Body/
Council/Committee responsible for management of the

_Institutc.

ANNEXURE—I

(UNDERTAKING ON  NON-TUDICIAL STAMP
PAPER SHOULD RE SUBMITTED REGISTERED
WITH THE SUB-REGISTER OR ANY OTHER
COMPETENT AUTHORITY)

T/We. the (name of the Trustee/Chairman/Princi-
nal'Director) of the (name of the College!Instituticn|
Mandal /Trust/Sncizty, etc.) hereby undertake to com-
ply with the following in connection with my/our
anplication for starting/establishment/intake capacity
of seats of (name of Courses!College) from the

—
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1. That the Management including the Governing
Body of the (Iastitute/College) shall be constituied
and the Chairican of the Body/Council shall be
appointed as per the guidelines of Council (Aanexure-
ID).

2. That the management shall provide funds for
wvestmant in developed land and in providing the
telated infrastructural, instructional and other faciliiics
as per Council’s norms and standards laid down by the
Council from time to time and for meeting the re-
curring expenditure. :

3. That the courses or programmes shall be con-
ducted as per the assessed technical manpower

demands.

4. (2) That the admissions shall be made according
to the regulation and directory of the Council for such
admission in the respective technical institutions.

(b) That the admissions to the courses shall be made
only after the minimum r2quisite/prescribed facilities
are created and the affiliating University/State Board
has given permission to start the course.

(c) That the Institution shall not cause or allow
either closure of the Institution ot discontinuation of
the course(s) or start apy new course(s) or alter the
intake capacity of seats without the prior concurrence

of the Council.

5. That the tuition and other fees shall be charged
as prescribed within the overall criteria prescribed by
the Councit from time to time. No capitation fee
shall charged from the students/guardians of the
studeats in any form. ' )

6. That the accounts of the Institution shall be
audited annually by a Chartered Accountant and shall
be open from inspection by the Council or any board
or person authorised by i

7. That the teaching and other staff shall be selgcted
according to procedures, cualifications and experience
prescrihed by Council from time to time.

8. That the Mansgeme=t shall strictly follow anv
farther conitions as may be specified by the Council
from time to time.

9. In the event of non- ompliance by the (name of
Society/Trust /Mandal /Co'lege/Institution etc.) with
repard to auidelinzs, norws and conditions laid/pres-
cribed by the Council frot1 time to time, the Council
or a body or parson autherised by it shall be free to
. take measures for withdrowal of its approval or re-
copaition, without ‘considération of any related issues
and that all liabilities arising out of such a withdrawal
would solely be that of the (Society/Tnstitute/College).

10. The (College /Institute) by virtue of the approval
given by Council shall not automatically become
Tt e mnr arant_in-aid from the Central or Sintte

t

{PArT [I1—SEC. 4] | 3§

Flace : | T

Date ;: - ‘ ¥k

i

(Name of the authonsed pearson
giving undertaking alongwith :
his/ber oficial position)

(SEAL) ;

o 3

7

-

-’

2. It should be ascertained that the stamp-paper 5§ ¥t

and the undertaking are properly authenticated. ;

Mzdel Constitution of the Governing Body of Private !

1. The matter within brackets shall need to be filled t
up as relevant. 'EE‘
.Technical Institutions ‘ ]

1
| ?

The Governing Body shall have atleast 11 members F
including the Chairman and the Member-Secretary. '8
The Registered Society/Trust shall nominate 6 mem-;
ers including the Chairman and the Member-Secre-

tary, and the remaining 5 members shall be nominated
as indicated below (— -

1. Chairman : to be nominated by the Registered ‘ .
Society/Trust. ik

2—S5. Member to be nominated by the chistcr‘cd’ :
Society/Trust. :

6. Nominee of the All India Council for Tech- g :
nical Education-Regional Officer (Ex>Offi-§
cio).

7. An industrialist/technologist /educationist from
the Region to be nominatgd by the concerned
Regional Committee as nominee of the Coun-; i 5
cil, out of the panel approved by the Chair-3888
man of the Council. £

8. Nominee of the Affiliating BOdy/University/-
State Board of Technical Education. i

9. Nominee of the State Government-Director of 3
Technical Education (ex-Officio).

10. An industrialist/technologist/educationist from :
the Region nominated by the State Govern- }
ment. C

1!. Principal/Director of the concerned technical 1
Institution (as nominee of the Sccisty/;
Trust)—Member-Secretary. y

The number of members can be increased equally 4
by 2dding nominees of the registered Society and by
adding an equal number of educationists from the 3
Region keeping in vew the interest of the Technical §
Inctitution. The total numbst of members of 2
Governing Bodv shall however. not exceed 2.

Anpointment of Chairman of the Governing Body

The Chairman of the Governing Body shzll prefer- 2
ably be a technical person either an entrepreneur of
an industrialist or an educationist of repute wha is
interested in the development of technical education. §
is a member of the parent Society/Trust and hasy
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* ¥ 7.0 GENERAL INFORMATION T
RIS ,, ’ 1.1 Name and address of the Institution alonpwith telegraphic address, FAX and |
on ‘ Code) . ] ”
dth § |2 Name and designation of the Head of the Institution with residential & office telephone numbers (with STD
1 8- codcs in brackets);

_ 1.3 Type of the Institution: (specify one of the following)
de ’ ) Private No-grant/Private Grant-in-aid,Govt. (Central/State/UT)/Other (specify)

"1 .4 In case of a Private Institution, full postal address of the Trust/Soc’ety, etc. and name of the Chairman along-

wer ) )
o with telegraphic address, fax and phone Nos. (with STD code in bracket); '

™ o) .

.,.itc 5 1.5 Date of establishment of the Institution (please attach a copy of the relevant Government orders):

L 1.6 Name of affiliating University/Body with full postal address. Also give the names and phonc Nos. of the
]rs ] K Vice-Chancellor and Registrar or the equivalent officers. C
A

.

~V- 890 ACADEMIC INFORMATION:

cre- 3 3 .
J;d- -:;§2.1 Academic Programmes being conducted:

—

— = =

red B ‘f* Programme Level/ - - Field/specialisation Full/part-  Duration Sanctioned  Yecar of “
"“‘ g 4 Degree awarded K time (yrs) intake starting
- r Under-graduate ‘ { i
; % B Tech Civil Engineering Full 4 60 1972 "
_L_l: ' "'“’ B.E. Mechanical Engneering  Part-time 4 30 1980
. B. Arch Architecture Full 5 60 1989
L B. Pharm Pharmacy Full 4 60 1985 !
Jm 3 Post-Graduate
4 M. Tech Machine Design Full 1.5 10 1982
: M.E. Thermal Engincering Part-timec 3 10 1984 !

Others

Note: The text and numbers in various columns arc only examples. X

= g;;_

.2 Whether the Institution and the course(s) conducted are approved by the AICTE?
. Tfyes, attach a copy of all AICTE approval letters. (1
— If any course(s) being conducted isfare not AICTE approved’ please state reason(s) for the same. i

ical .3 Admissions to the exXisting courses: )
TR
™ WAL Name of course Entry Qualification Mcthed of Admission

———

WK bW N

*Please state whether by Entrance Test or based on marks obtained in the qualifying examination.

If admissions is based on marks obtained in the qualifying examination (such as 1042 etc.), please give full
details for all admissions regarding the minimum percent of aggregate rparks and the minimum average %
“marks prescribed in the subjects of Physics, Chemistry and Mathematics.
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2.5 Sanctioned intakes and actual admissions:

—_—

ioncd(S) and Actual (A) annual intakes during the preccd- ?

Name of course Sanct
ing 3 academic ycars: i A
._‘s

‘ | 1999 199 -9 199 -9

S A S A

\

e et e

Notc: If there is a variation betwcen the sanctioned and AICTE approved intakes, please pive reasons along-3 ;

with supportive documents.

2.6 Scat distribution/reservation as % of sanctioned ‘ntake:

Qistribution Reservation

State Govt. Management SC/ST { Rural & Out-of-State Others
Tribal

2.7 Details of First year student enrolment during the preceding 2 full academic years (total of 2 years).

Type of Students Total  Total total admissions of Total total drop-out from No. ¥
sanc-  admi- drop- passe
tioned ssions SC/ Rurai Out- Girls outs SC/ Rural Out- Girls 3

intake ST & of ST & of

Tribal State

Tribal State

[y

- —————

(a) Under-graduate
Full-time
Part-time
Others
(specify)

(b) Post-graduate
Full-time
Part-time
Others
(specify)

(¢) Doctoral or

equivalent

~ 1
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2.8 Details of Second year student enrolment during the precedig 2 full academic yedrs (totul of 2 years):

e s i

Total Total
sanc- admis-

Type of Total admissions of

Total
drop

No.
———. pasced

Total drop-out frem

Students

tioncd sions SC/ Rural Out Girls
ST & of
Tribal State

intake

Latc-

ral
Entr-
ants

Late-
ral
Entr-
ants

outs SC/ Rural Out Girls
ST & of

Tribal State

(a) Under-
graduatc
Full-time
Part-time
Others
(specify)

(b) Post-
graduate
Full-time
Part-time -
Other
(specify)

(¢) Doctoral
or equivalent

(d) Others

lification for lateral entrants.

2.9 If admissions are also made by lateral entry to certain courses, please give details of the entry qualification in
the latcral admission, the percentage of total seats reserved for lateral entrants and the minimum entry qua-

#2.10 Dates of the starting and stopping of all admissions as per the calender of the affiliating bedy.

11 Details of final examination results during the preceding two zcademic years (tetal of 2 years)

Type of students No. appeared Total Passed Passed with  Passed with  Passed with
distinction Ist Class 2nd Class
(a) Under-graduate
Full-time
Part-time
Others (specify)
(b) Post-graduate
s Full-time
o oo Part-time
i A Others (specify)
1 ¥ (¢) Doctoral or equivalent
{ { (d) Others
; 1 —— . —
] 2.12 Details of lustitutional Working hours etc. during the preceding two academic ycars (average):
i — No. of expected No. of actual No. of expected  Actual contact No. of days No. of days
.- working days per  working days Iastructional hours achieved  cf vacation spent for
scmester/yeaf " per semester/ hours per per semester/ examination
year semester;year year

BY,

e oy
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213 Details of placement of pass-outs during the preceding two academic years (total of 2 years). - : »

Courses No. Passed =~ No. nlaced No. placed within __ No. placed within
within 3 months 3 to 6 months 6 to 12 months.

3.0 TEACHING FACULTY INFORMATION:

3.1 Faculty strength for various levels of programmes:

Type of Faculty Sanctioned Strength Nos. in Position
UG PG Others  Total UG PG Others  Total 3
Full-time ) T :
Part-time ..
Visiting - -

3.2 Give num_bers of the teaching faculty in position by category during the preceding 2 years:

Faculty Cadre ‘ 7 Nos. in position on Numbers required as on date as pe

January 1,199 | January 1, 199 State/University — AICTE norn S8
norms 4
Principal ~ : .
Professor
Associate Professor Sy
Reader

Asst. Professor
Senior Lecturer
Lecturer

F Others

3.3 Details of emoluments and age:

Particulars Professor Associate Reader  Assistant Senior Lecturer
Professor Professor Lecturer

No. of faculty

Average age (years)

Highest emoluments

Avcrage emoluments

Lowest emoluments

Lowest length of

scrvice in the

institution

Highest length of : L
service in the ' N
institution
Average length of
service in the
institution
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3.7 Please state whether all the existing faculty has been recruited as per procedure, experience and qualificatiors
prescribed by the AICTE for engineering colieges. .
" 3.5 Please state what percentage of teaching faculty members is being paid as per the AICTE pay scales for thel:
Jast 2 academic ycars. r
3.9 Please give details of service bencfits such as LTC, medical reimburseraent, housing, schooling for childrs
etc. given to faculty members..
3.10 Retircment and premature-rctirement benefits given to faculty members.
4.0 COMPUTER HARDWARE & SOFTWARL FACILITIES.
~ Please give details of the existing facilities (number of terminals, type of computers) and staff (level and nu
, ber of staff other than teaching staft). i
E 5. 0 LIBRARY FACILITIES.
!
5.1 Books
‘ _,./‘_,_,‘,__——,_,_’.__,‘_.____—__,_,__._.* S —— .
[ Category Total No. of titles Total No. of volumes Total No. of
T - acquired during the acquired during the volumes in the
the past 3 years. past year ~ library on date
_ — R S
i (a) Text books
’ (b) Reference books
1 © Encyclopedia
! (d) Others ‘
5.2 Periodicals:. ~
!, Particulars No. of periodicals subscribed to presently o

! - @) Supporting Departments: -

' — Indian
!T — Forcign }

o (b) Engineering Departments: . }
;‘[' — Indian '

, — Foreign 3
an (c) Other Departments : ',
3 —- Indian | -

i — Foreign J

i 6.0 LABORATORIES E
_': — —— T T T ;

! Department Names of various Laboratories Total investment on equipm®

| for cach Department and instruments in the las

years
' Rs 02.00 lakhs g

4 ——e—— - e e — — —
: Mechanical Engg. Mechanics & Kinematics

i{ Fluid Mcchanics/Machinery Rs. 25.00 lakhs
E Rs. 20.00 lakhs

Civil Engg. Surveying
Environmental Engg. Rs. 05.00 lakhs

r |.,.__,_u§ “ 2k !

f.a
B e p
!:ﬁii o 3
i"' .
i e T are O _—
hi : Note: The text and numbers in various columns are only examples.
-
b £000/- or more at current prices for each laboratory. 1
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s® 6.1 WORKSHOP
; ‘D cpa—rtment Names of \;:i—n‘c)ﬁggh;s< " “Total investment on equipment and
= instruments in the last 3 years.
..T,{;El;;nicalEngg.. Machi—r—x*c;s_lig;;s“—' Rs. 50.00 lakhs T
= B Fitting shops Rs. 03.00 lakhs
\-J 5 _ ‘ - ——— e
- &3 Note : The text and numbers in various columns are only examples.
£ Please attach a list of equipment costing Rs. 5,000/- or more at current prices for each shop.

1

%7.0 Plcase attach a copy of the curriculum followed by the Institution alongwith the tc:iéfm’i'ru'g stheme and the
’:i Y . .

3

examination scheme.

b5 0 PLINTH AREA (SQM): L
‘b Typg_(;f Instructional Administrative ——;\‘rl;e;xi—tig_s‘*}io_s&ls Rcsid_en—c_es Tota]
.;;:.;'Consnruction Building Building : ~ Area

8 RCC

Z(b) Shed

i

——

: Give a layout of buildings on the plot of land available with the Institution.
: ’, Note : Please attach clear proof of the following:

(2) Use of building for institutional purposcs.

(b) Approved plans from the concerned authority as per local bye-laws for construction of buildings.
(c) Completion/possession certificate of the buildings.

(@) Clearance of Urban Development Authbrity. ‘

£39.0 LAND AVAILABILITY (SQM):

Academic and Administration Play Grounds Hostels  Staff égzirtcxs Others i Total

P /

3 Picase attached very clear proof of land possession in the name of the Instituton/Trust,land use clearznce and
the type of guarantee that the indicated land is available for the use of the Institution only and is not shuared with
any other insitution/acitivity. Please also indicate if the land area is ‘n cne plot or more.

1 0 STUDENT DEVELOPMENT, ETHICS AND PROFESSIONAL OUTLAY :

Describe the opportunities available to students in the Department for participation and membership in re-
levant technical/professional societies. How are these provided by the Department/College? - -

11.0 CONSULTANCY, SPONSORED RESEARCH, PROFESSIONAL DEVELOPMENT, ETC. DURING
THE LAST 3-YEARS.

S11.1  Give details of consultancy assignments and total earnings alongwith names of clinte orpanizations and
duration and title of each assignment, total earnings etc.

#11.2  Give details of sponsored research projects and total earnings alongwith names of the organizations sponsor-
ing the project, name of the project and total value.

1.3 Number of faculty sponsored till date for improvement of academic qualifications, teaching skills, etc.

Please give names of the faculty, designation, name of the qualifications added/type of skills improved etc.

[ Siaaan |
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11.4 Number of ftcuhy sponsorcd ull datc to attcnd confercheﬁ and othcr pror"cssmnn] mcctmg« mzh n and oﬁt- .
side the country, and the total amount spent for this purpose. N
Please give name of the faculty, designation, name of the conference/meetings attenced with place, date ctc. - "
1.5 Number of continuing engincering cducation programmes conducted by yeur institution, and the total numbe:
of participants. :
Please give name of the programme, date and duratton, numbcr of participants, etc. ‘
. A
12.0 FINANCIAL :
12.1 Total Expenditure during the last 2 academic years in categoery of RCCU[‘! ng Expenditure and Non-Recurring ,
Expenditure. k
12.2 Sources of F na nu 'I Support : - ’ ;"
"~ Source o RLcnrrn'.g_II\n - \cx R. currin g }jxp Q
' Mini;try of HRD (Dircct receipt) o - : .
State Government ; F
UGC
Other Central/State Govt. scurces ;"
Privatc Trust 3
Donations
Students Fees ‘ - 3
Internal revenue generagion ) e
Others (please spccd)) , K : 5
T'm"l S - :
12.3 S:ate the tOtal annual rlc (mcludmg tuition, hb -ary, l'»boratory etc. but Luludmg hesicd fie ond foed c}mgcs) :‘5- N
charged per student during the piecceding 2 years; ¥
;o
13.0 AICTE APPROVALS RECFIVED DURING THE LAST 2-YEARS: o
I\amc of thc cour ;c(s)’[nst tutions Anmml Inmkc Y(ar cf Starting AIC'II CPPIeA »l Nc. & da L
- e - e e e e e e e . S
14.0 INFORMATION ON THE PROPOSED COU'I'{SE’S JADDITIONAL INTAKES: ) o
IR
= L

14.1 Academic pr o"rammu pmnmcd to be introduced -

e m e e T T e — T T T T T - I N Al ‘L q
Course tilet Duration Intake Proposed year of Entry level SEx I
\ (Yrs) cammencement | .. 52
- e e ————— e & M e — e m—— o f—— m— e - e So o o e — — i e —— — — e A - - ; ! -
Elutromcs Engg. 4 6 1993-94 124+ : t
Computer Science & Enge. 4 69 1993-94 124+ ) _L
Mecchanical Engeg. 4 60 1993-94 1,?;:}_ L
e e I - e s e s
Note : The text and numbcrs in various mlumm are only examples. o L B 3
A —
. . . b, A
14,2 Please attach copics of the curriculum  and syllabi to be followed by the Institution for eani of the proposcdiiders
courses alongwith the teachinz and examination schemes.  y . k- g o
. - e
14,3 Academic programraes in which increase in intakes 1s proposed: ~ », ’jfy
e e —— e e = R el ———— ———— - o - .> ¥
Course titles Sanctioned Propp sed Duration -Yeur from which - - -Lntry level 3
intal.e increase In (yrs) increase proposed
intake ‘ -
Flectronies & 13 15 4 1993- 94 12+
Common. Enre.
Mechanical 60 15 4 v 1993-94 12+
Engg.
. Civil Engg. 30 15 4 1993-94 12+

Note : The text and numbcxs in various cclumns are only examples.
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15.0 Has the proposal been supported by the conceined State Goveroment 21f yes, please’s
State-Govt.'s letter thereof. . S ’-'5.%_ A

16.0 Has the willingness ot the affiliating body (conceined University to affiliate the prop‘ojscd béurse(s) subject to
AICTE approval been obtained? If yes, please attach a copy of the willingness letter,

17.0 FINANCES:

17.1 Whether a corpus fund/endowment funds has been created and mortgaged with the State Government? If so,
attach proof thereof. '

'

17.2 Give details of funds available in hand for meeting the recruring and non-recurring expenditures for “intro-
duction of course(s) /increase in intakes, duly supported with copies of latest bank statements, FDRs, etc.
Promissory notes are not acceptable.

17.3 Additional ,Eund Requirement for the proposed additional courses/intakes, if any:

Particulars “Amount, Rupecs

% RECURRING
) (a) Salaries of teaching employces
¥ 3 (b) Salaries of non-teachning employees staff
¥ (c) Scholarships S~
& (d) Expenditure for travel ‘
(¢) Other recurring expenditure
Total of Recurring :
NON-RECURRING
(a) Additional building
(b) Additional equipment
(c) Others
Total of Non-Recurring

i — e —

.‘ o .T.. . - . '
327 17.4 Please indicate how the additional funds as in 17.3 would be mobilised over the next 3 to 4 years. Please attach
authenticated documents to support your statement. ’ ‘

%:18.1 Are one or more of the proposed courses*/coursés in which increase in intakes proposed, already being con-
ducted in one or more intitutions in the District in which the college is located? 1f so, please give name of
the institutions, the course(s) being conducted alongwith the respective sanctioned annual intakes.

Course Sanctioned intake

e e ——— —— — e -

Note : *Please strike out whiehever is not applicable.

3 ::18.2 Please give for the previous academic year total seats available within the State in cach of the proposed coutse

(s)*jcourse(s) in which incease in intakes are proposed:

Total Intake in the State

———

B Title of (he proposed additional course(s)/course in
which additional intake desired

*Note : Please strike out which ever is not applicable.
65 (7 /0414
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till date to attend confe

11.4 Number of faculty sponsored ’ \xrithln and out-@

rences and other professional meetings

side the country, and the total amount spent for this purpose. b

Please gi\ic name of the faculty, designation, name of the conference/meet ngs attended with place, date etc. : R

11.5 Number of continting engineering cducation programmes conducted by your institution, and the total numbc: -
of participants. ‘ ‘ i
jcase give name of the programme, date and duration, number of participants, etc. :

12.0 FINANCIAL % -

12.1 Total Expenditure during the fast 2 academic vears in categery of Recurring Expenditure and Non-Recurring
' :

Expenditure.
12.2 Sources of F.nancial Support © ,
Source _ Recurring Exp. Necn-Recurring Exp_ i

Ministry .of HRD (Dircct receipt)
Statc Government

UGC

Other Central/State Govt. scurces

Private Trust

Donations

Students Fees ' N
Internal revenue generagion

Others (please specify) .

" Total

ition, lib-ary, laberatory etc. but excludirg hested fee

12.3 S:ate the total annunl fee (including tu ord focd chrugcs‘).
charged per student during the precceding 2 years;: -

13.0 AICTE APPROVALS RECEIVED DURING THE LAST 2-YEARS:

} Name of the course(s)/lnst.tutions Annual Intake
e e T - —_— i a——— <,A_”\, R - ———— e s e
14 0 INFORMATION ON THE PROPOSED CO#JRSE’S /ADDITIONAL INTAKES: :

Vear of Starting  AICTE sppreal Do & dad

14.1 Academic programmes proposed o pe introduced .
“Course ticht Duration Intake Proposed year of Entry level
3 (Yrs) commenccment b
" Clectronics Enge. T R 6 199394 24+
Computer Science & Enge. 4 60 1993-94 12+
Mcchanical Enge. 4 60 1993-94 124
e i —— ———— e e —— —_— " :

Note : The text and numbcrs in various columns are only examples.

14.2 Please attech copics of the curricutum  and syllabi to be follawed by the
and examination schemes.

astitution for cacy of the prapose

courses alonawith the teaching

S TR ARSI

14.3  Academic programracs in which increase in intakes is proposcd: i
e — I S b e — e T S RS
Course titles Sanctioned Propposed Duration Year from which Entry level S8 1
intake increase in (yrs) increase proposed ‘
: %
intake &
Clectronivs & 15 15 4 1993-94 12+
Commoin. Enge.
Mechanical 60 15 4 v 1993-94 124
Engg.
. Civil Engg. 30 15 4 ) 1993-94 124
ety

Note :The text and qumbets in various columns are only examples.
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e ¥ 15.0 Has the propossl been supported by the concerned State Goveroment 7If yes, please attach a copy of the
h RRACRS S Spei s

State-Govt.’s letter theieof. . R
16.0 Has the willingness of the affiliating body (concerned University to affiliate the piopdslcd‘ééurSe(s) subject to
AICTE approval been obtained? If yes, please attach a copy of the willingness letter.
17.0 FINANCES:
: 17.1 Whether a corpus fund/endowment funds has been created and mortgaged with the State Government? If so,
1 attach proof thereof.

ng @ 17.2 Give details of funds available in hand for meeting the recruring and non-recurring expenditures for “intro-
duction of course(s) /increase in intakes, duly supported with copies of latest bank statements, FDRs, etc.

Promissory notes are not acceptable.

o 17.3 Additional Fund Requirement for the proposed additional courses/intakes, if any:

i | .
: { Particulars - "Amount, Rupees
Bi RICURRING

3’?; (a) Salaries of teaching employees '
: ’i (b) Salaries of non-teachning employees stafl -
E (¢) Scholarships -~

(d) Expenditure for travel

(¢) Other recurring expenditure
Total of Recurring :

NON-RECURRING

(a) Additional building

(b) Additional equipment

(c) Others

Total of Non-Recurring

3 authenticated documents to support your statement.
13,0 JUSTIFICATION

- 18.1 Are one or more of the proposed courses*/courses in which increase in intakes proposed, already being con-
f‘k ducted in one or more intitutions in the District in which the college is located? 1f so, please give name of
the institutions, the course(s) being conducted alongwith the respective sanctioned annual intakes.

Course Sanctioned intake

AR
Dt
=]
w
—~
o
-
p=4
o
=

a,
<

i
T

-

. gt ‘.)i:f_’!?fma,.?g

. —— ——— — -

Note : *Please strike out whiehever is not applicable.
:18.2 Please give for the previous academic year total seats available within the State in each of the proposed couse
(s)*/course(s) in which incease in intakes are proposed:

‘ ;
" -

B ——— . —-
+ 3 Title of the proposed additional course(s)/course in Total Intake in the State

i which additional intake desired

A ———

s

o
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18.3 Keeping 18.1 and 18.2 in view, give justification for introduction of the proposed disciplines and intakes/
increase in intakes in existing disciplines vis-a-vis projected manpower demand and industrial scenariv and
potential for self-employment.

18.4 Prease indicate yearwisc plan for expanding the educational base of the institution such as incre.

credase an intake,
adding new courses, conducting of continuing education bogrammes, etc. bevond the presant proposal:

Full-time/part-time/ Proposed intake Year of
continuing

Course title N

commencement

19.0 ADDITIONAL INFRASTRUCTURE

19.1 In case buildings space for the pro

posed course(s)additional intakes are already available, please ¢lve the
plinth area (sqm.) as below:

—_— e _ ———
Type of construction Instructional Administrative  Amenitjes Hostel Restdences Totag
Building Building Aveu
(a) RDC
(b) Shed

19.2 In case additional buildings space are to be constructh for the porposed course(s) jadditional intakes qive N
yearwise plan of construction of additional instructional areas, fclassrooms. turorialrca.. drawing  halls, §
laboratories, etc.) administrative areas, (offices, staff rooms, etc.), ame
NCC, NSS, Canteen, hobby ceatre, etc.), and residential areas (student
AICTE norms & standards, Give a layout of
plot of land available with the Institution.

nities (common raom, ports room, I
s hestel, st+ff quurioms, ¢i0), as per the @
additional butldings with respect to existing buiidings on the

Plinth area to be constructed during the

Space title

—_——— T T ———— —————— e e — ' -
Period priorto  First year of Second year of  Third year of I'curth vear of § )
Commencement the course(s)’  the course(s), the course(s) e course(s)/ ; |
of course(s), increase in increase in incresse in inorease in -
increase in intake intake intake vitike

intake

Class rooms
Tutorial rooms
Drawing halls
Laboratories
Workshops

e ——————

For details, please consult the concerned norms & standards of 110 ATCTR

Space titles are only example,
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19.3 Please indicate year-wise estimates of expenditure on construction of additional buildingé as at 19.2

o7 @ FT A WATHTCT .~ G 107 -

Space title . Expenditure for construction of additional space areas during the

5 Period prior to  First year of Second year of Third year of Fourth year of
- Commencement the course(s)/ - the course(s)/ the course (s)/  the cousre(s)/
of course(s)/ increase in increase in increase in " Increase in
E ~ increasain ‘intake intake - - intake intake

; intake ' '
e

& Class rooms
W¥  Tutorial rooms
Drawing halls
R Laboratories
B Workshops ~

PSS VR A

.Spacc title are only example. For details, please consult the concerned norms & standards of the AICTE.

19.4 Laboratories: Please give year-wise action plan of establishment (i.e. equipping and commencingt he use of
the laboratories) of various laboratories alongwith cost estimates for procurement of equipments, instruments,
fixtures and fittings, furnitures etc. for introduction of additional course(s)/proposed increase in intakes in
existing course(s):

Name of Laboratory Expenditure for establish}mcnt of various laboratories during the
Period prior to  First year of ' Second year of  third year of Fourth year of
Commencement the course(s)/ the course(s)/ the course(s)/ the course(s)/
of course(s)/ in-  increase in increase in increase in increase  in
N crease in intake intake intake intake _ intake
~ f::
54
R . \ - .
i - gb For details, please consult the norms & standards and the detailed curriculum of the course(s).

B i‘ 19.5 Workshops : Please give year-wise action plan of establishment of additional workshops. If any, alongwith
3 cost estimates for procurement of equipments, tools, machinery, furniture, fixtures and fittings etc., for in-
troduction of additional course(s)/proposed increase in intakes in existing course(s):

. " Name of Workshop - Expenditure for establishments of various Workshops during the

Period prior to  First year of Second year of Third year of  Fourth year of
Commencement the course(s)/ the course(s)/ the course(s)/ the  course(s)/
of course(s)/ in increase in intake increase in increase in intake increase in
crease in intake : intake intake

I
H
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19.6 Computing facilities : Please give veuar-wise action plan of procurement of hardware and software "tems

furniture, fittings and fixtures cte. for strenthening of Computer Centre to introduce addit oral coursu(s)
ptoposed increase in intakes in existing course(s) alongwith cost estimates.

"

AL

Lk

n,

Facilities Expenditure for establishment of various Computer facilites cdurmrg the 8 '
Pericd prior to  First year of Second year of  Third year of Fourth ycar of i :
Commencement the course(s)’  the course(s)/ the course(s) e cours(s) A
ai course(s); increase in intake increasc in inCreate in mOrease in 3 .
increare in intake ~intake intake ntike _-2" p
intake 4

For details, pl.ase consult the norms and standards and the detailed curriculum of the course(s).

16.7 Librarv : Please give year-wise action plan for procurement of additional steck of books (Text books, reference
books, encyclopedia, others), journals to be subscribed (National and International), furniture. £ixtures  and
fittings etc. alongwith cost estmates.

Expenditure for procurement of Libarary beoks, pericdicals duning the

Item
Peried prier to First year of Second year of Third year of Fourth vear of
Commencement  the Course(s), the course(s), the course(sy, the course(s),
of course(s); increase in increase in increase in TNSIeGse n
increase in intake intake imtake intake
intake

U _ — —_— —_ —_—

Text books

Reference books

Jourqals '

For details, please consult the nerms and standards and the detailed curriculum of the course(s).

19.8 Teaching faculty: Please give action plan for recruitment of additional teaching faculty {(Prefessor, Asstt. 5
Professor, Senior Lecturer, Lecturer). Kindly also indic”te number of each category of statf, if already,

available.
Faculty No. Type of No. to be recruited during the
cadre already  faculty
available  (part-time) —_— - —
fuli-ume  Period prior Vst year of  Sccond year of Third vear of  Fourth year of "‘
visiting)  to Commence- the course(s)  the course(s)  the courscys)/  the course(s)/ ¥
ment of increase increase in increass in inCredse in
course(s), intake intake iotake mtake
increase in
intake
e ——— —— e R

— b

For details, please consult the concerned normis and standards of the AICTE.
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19.9 Technical Supporting and other Staff : Please give annual action plan of rccruitment of additional techncal

supporting and other staff like Workshop Instructor, Forman Instructor, Lab Asstt., Librarian, Workshop
also ind:cate number of each category of staff, if already, available.

L KA
k ¢ T
- 3 Attendant, Library Attd. etc. Kindly

¥

— bty o

——

& raculty No. Type of No. to be recruited during the
% cadre already  faculty -
¢ available (part-time/ Pericd prior ~ Firstyear of  Second year of Third year of Fourth year of
: § - full:tie/ to Commence- the course(s); the course(s)/ the course(s); the course(s)-
X3 visiting) ~ ment of increase in increase in increase in increase In
'3 course(s)/ intake intake intake intake
T increase in I
E 5 intake :

Db
-

—

" For details, please consult the concerned norms and standards of the AICTE.

g‘ Details of additional teaching faculty, if any alrcady available.
1 ﬁ’&‘:. ‘ QJaliﬁ;—R' Total  Experience Total teach- Da?gf Level of Present pay Basic pay Tot-l
' ; tions ing appoint- appoint- scale & ason emolu-
X experience  ment ment® date from  date ments
' which given

*] ccturer, Sr. Lecturer, Asstt. Professor, Professor, Principalt

be provided in various laboratries/workshops alengwith brief speci-

List the year-wise major equipments to
oduction of course(s)/increase in intake in existing course(s).

fications in the format given below for intr

ratory/Workshop Name of Equipment  Brief Specification Quantity to be provided

1 11 1901 v :
yr. ooy yI yr

§ Please state whether a rcgular Municipal supply of drinking water and water required for labs/workshop etc. is
. avajlable. If not, please explain the alterrate arrapgeroents.

A

Please statc whether adeguate and regular eleetricity supply isyw

documents.
What shall be the stand by arrangements in case of shut downs:break downs.

culd be available and gitach supportine

Technical Institutions run/mansag:d by the Trust/Society.

City and State of Lecation Courses conducted Whether AICTE approved or not
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23.0 Whethc.r the propo

ser has any court case v/s the State Gover

tach an undcrtaking on non

24 .0 Please at
er the format attached.

rity as p
25.0 Certified that :
(a) Allthe physical deficicncies stated in the
(b) The Governing Body has been constitute
(¢) The AICTE scales of pay have been gran
(@) The admissions are made on merit and as per
charged for admission.
The teaching faculty and staff
The tuition and other fee are charged within the overa
The reservations are provided for staff and
The accounts of the Institute are audited by
fas beea stated (since the last approval by

last approval lette

(c)

No new course
The intakes in any of the Al

Name and signature of
the Chairpersony/Secreiary
of the Trust/Society, et

NDIA COUNCIL FOR TECHNICAL
EJUCATION
tORMY
[See 1egulation .5 2)(e)}
APPLICATION

L DIPLOMA COURSE(S) AND
IN INTAKE(S) IN EXISTING
COURSE()

’ IN

ENGINEERING/TECHNOLOGY, ARCHITECURE,
PHARMACY, APPLIED ARTS, ETC
FOR AICTE APPROVAL

FOR SUBMISSION OF PROYO-
ITIONAL COURSE(S) /ENHANCE-
(8) IN EXISTING COURSE(®®)
HNOLOGY, ARCHITEC-
PLIED ARTS ETC.

ALL 1

FOR ADDITIONA
ENHANCEMENT

INSTRUCTION
SALS FOR ADD
MENT IN INTAKE
IN ENGINEERING/TEC
TURE, PHARMACY, AP

s of the application must be sub-
ed Form to the Bureau RO,
December.

1. (a) Seven copie
mitted in the prescrib
AICTE, New Delhi by 31st

osals and those not submitted

(b) Incomplete Prop
t shall not be p:occsscd. '

in the prescribed forma

ceived late but ar¢ m

hich are re
t academic

(c) The proposals W
ed for the subsequell

order shall be process
year.

P

only
d to

mitted ‘A-¥ size

must be sub
should be reduce

()] Proposals
d documents

and larger size
‘A-4 size.
_ejcted in the event

Proposals are likely to v

(e) '
that the nformations and statement given by the
t are found to be incorrect.

applican

i s e AR B st

¢ )

DIA: EXTRAORDINARY

-ju@icial stamp pape” duly regl

d as per the AICTE laid cown guidhi
ted to the teaching faculty and
AICTE admission guidelines

have been recruited as pet qualiicatiens,
1l criteria presciive

students as pet policy
the Chartered Accountant.

CTE approved courscs has not beco it

e e apicting and

PR
[PART 11I—SEC. 4

e

details,

—_—

ament or_the AICTE 7 If yes, pleasc give brief

istercd with the sub-registrar

r have been removed.

nes.

other sian.

and no capiaton fee or donation ofwryy Kiad s
experience liad down ov thc AICTE.
d by the AICTE .

of the State Govt.

AICTE) without tae appioval o tiae AlICTE.

Loreased wayend thotppraved make
Nalie aild Synatur
of the Head of th
Instituiion

.
tH

registered def

ation either by a clear utle or
ame of
4

the Instit
¢ authories in the 1

as per ruies of tne Stat
apphicant. -+
3

. (o) I the requuite area of land 1s not n possessx
of tie applicant, the preposal shall o )

3. The applicant should cre
jointly in the name of the institu
State authority to the tune of 30¢¢ of the pen
recurring expendiiur: for existing and additio
course(s)/increase in intakes or as prcscribed by
Sratz? Government,/ UT or Rs. 10 La :
less.
tjon, the z
f 50¢ of the {0

Il

4 (

should have funds to the t
estimated cost of provision of
and instructional facilities in
savings of fixed deposit account(s) in
tor a munimum period of six months.

@) At the time of applica
une O

he name Institution ol
a scheduled b2

7

ts of the applicant are not a
cial viability of the proposal}

£}

(by The total asse
able as proof of finan

sory notes are no
f funds in hand
case in intake(s).

(c) Promis
availability ©
course(s)/iner E
g that Iustitu

has show
y of attract

s, Experience | 0
inhercat difficult

remote areas has
g faculty and technical supporting s}aff.
cant should make availuble convinCing
1 mobilization.

sioff availability ana

List of Documents 10 be attached 3
e to attach the follof

Applicant should ensuf
ion doc

documents.—(a) A copy of registrat
the Society/Trust etc. alongwitl
Society/Trust etc.

(b) A copy of the relevant G
) RS T ¢ the Institution.

ovemment ordefd

>,

or any sifnilar competent autho- 4

ot be accepted -

3
ate an endowment fog
t:on and the conce i

[ B
k anndg. |

khs, whicheverR

additional infrastructiy

{ accepted as evidenctR,
for starting the Prop 4

tion located M
ing tSfL
The a7gEs
cvidcnc? |

e |
composition,
: O

r

i

.
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® (c) A copy of the letter of the affiliating body along-
4 with affiliation of the Institute/existing course(s).

“(d) A copy each of all the AICTE approval letters.

4 (¢) Copies of the curriculum and  syllabus of the
i . xisting course(s) alongwith the teaching and examina-
% tion schemes. '

(f) Letters from the competent authorities in sup-
g port of ciear proof of the following :

(i) A copy of map showing layout of existing
and proposed building(s) on plot of land and
floor plans of each building alongwith
photographs.

(ii) Approved plans from the concerned autho-
rity as per local bye-Laws for the existing

el ’ buildings for institutional purposes.

e (iii) Completion/possession certificate of the
‘ buildings.

ceR  (iv) Clearance of  Urban/Land Development

Sf (RF Authority.

A (@ A copy of the land registration papers/register-
2 4 lcase deed (as applicable).

V(h) A copy of land use certificate from the compe-
¢ ‘udlent authority allowing use of the land for institution-

&l purposes.

ok @ A certificate from the exccutive authority of the
#fpplicant that the land and facilities are nct being
dkhared with any other institution /activity.

~347(j) A sketch showing area of each plot and centrc
;30" cenfre distance between plots, if the land area 1s 1n
.c tolfrore than one plot.

s .

‘() A copy of city road map showing location of the
gustitution.

B () Copies of the curriculum and syllabus of the
Broposed course(s) alongwith the teaching and exami-

% (m) A copy of the recommendatory/forwarding
jencc etters of State Govt. for the additional course(s) in-

7TOPY rease in intake(s).

‘(n) A copy of the letter of willingness of the affili-
cated Rting bedy in respect of proposed course(s) /increase
1g 1€ intake(s).
ae apy b
ence 3¢-(0) Photocopies of the corpus fund/endowment

nd fixed deposit receipts.

 (p) Photocopies of latest bank statements, ﬁxe_d

Meposit receipts etc. regarding availability of funds in
folloWkand. S
»'mcnt: )
ion JF (@) Photocopies of duly audited statements of in-

Jome /expenditure, balance sheet and audited reports

Rithe Institute for the preceding 3 years.
wrdersERe

f, Authenticated documents to support mobilisa-
o"of additional funds.

b
;ﬁ,

S ARy
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(s) Authenticated documents justifying projected
manpower demand and potential for self-employment
of the proposed disciplines.

(t) Approved floor plans of proposed building(s)
i.c. civil drawing(s) {rcm the concerned authority as
per local bye-laws for construction of building(s).

(u) Autheaticated documents to support claim  of
meeting non-recurring expenditure. .

(v) Authenticated documents to support claim of
meeting annual recurring expenditure.

(w) An undertaking for compliance with the gene-
ral conditions of the AICTE on non-judicial stamp
paper culy registered with the sub-registrar or any
similar competent authority as per the format attach-
ed. T

(x) Minutes of the last three meetings of the Body/
Council/Committee responsible for management of the
Institute.

ANNEXURE—I

(UNDERTAKING ON NON-JUDICIAL STAMP

PAPER SHOULD BE SUBMITTED REGISTERED

WITH THE SUB-REGISTRAR OR ANY OTHER
COMPETENT AUTHORITY)

1/We, the (name of the Tiustee /Chairman/Princi-
pal/Director of the (name of the College/Institution/
nandal TrustiSociely, eic.) hereby — undertake o
comply with the following in connection with my,‘ous
application for starting/establishment/intake capacity
of seats of (name of Courses College) from ihz
session-+—

1. That the Maragement including the Governing
Body of the (institute /College) shall be constituted
and the Chairman of the Body/Council shall be
azpointed ot per the puidelines of Council (Annexure-

1.

2. That the menagement shall provide funds for
investment in developed land and in providing the
related infras tructural, instructional and other {acilitics
as per Council's norms and standards laid down by the
Council from time to time and for meeting the recur-
ting exnzaditure.

7 That the courses or programmes shall be con-
ducted os por the assessed technical manpower de-
mands.

4. (a) That the admission shall be made according
to the regulation and directory of the Coun-
cil for such admission in the respective tech-
nical institutions.

(») That the admission to the courses shn_ll- be
made only after the minimum requisite/
prescribed facilities are created and the ;\fﬁ-
liating University/State Board has given
permission to start the course.

ro
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(c) That the institution shall not cause of allow Model Constitution of the Governing Body of Pr'xva\p 3F
either closure of the Ins‘itution or disconti- TCChnicaIInstitutiogg S 1
puation of the course(s) or start  any new ' P
course(s) or alter the intake capacity of seats The Governing Body shall have atleast 11 e 11
without the prior concurrence of the Coun- pers including the Chairman and the Member-Seere -
cil. téary. ghc Rclgicsitcrcd Gociety/ Trust shall nominat - o1
members incid ing the Chairman an ha M 1 - N
5. That the tuition and other fees shall be charged Secretary, and the grcmainilxlxg,lr; 2-, a;cyiws :‘1::‘%% - ;Iac
as prescribed within the overall criteria prescribed bY pominated as indicated pelow T B h
the Coungcil from time to time. NO capitation fec shall - T
charged from the students/guardians of the students 1. Chairmaa to be rominnied Bl tie Reeister — Rc¢
in any form. ed Society/Trust. ' S M
6. That the accounts of the Institution shall be c ; E ]
audited annually by 2 Chartered Accountant and shall 2—5. Members to be nomisated by 152 Registery -8
be open for inspection by the Council or any board of Society/Trust. 3
person authorised by it. A
7. That the teaching and other staff shall be selec- 6 Nominee of the All 1ndia Council for Te ¢
{ed according 10 procedures. qunﬁﬁcations and experi- nical Education-Regienai O™zer (Lx-C — E
ence prescribed by Council from time to time. cio). h
g. That the Afanagement shall strictly follow 2oy 7. An induminlis:/tccimolov:st/cduc=1i : a
further conditions as may be spcciﬁed by the Council from the Region to be ngﬁmtcd“bv s |
{rom time to timc. concerned Regicnal Comunittes as ncrh'mﬁ )
. of the Council, cut of the pancl approi*j =
9. In the event of aon-compliance by the (narae of by the Chairman of the Council. E BN
Society/Trust /;\'Ianda‘./Collegc/lnstitution etc)  with F
regard 10 guidelines, norms and conditions laid/pres- ¢ Nominee of e Afliating Body Unive “Af
cribed by the Council from time to time, the Council State Board of "Tr'chn?‘c.a% Edu}c:/n'am e .
or a body or person authorised by it shall be free 0 At o
takc measures for withdrawal of s 'e.pproval or 1ecog- 9. Nomince of the State chcmm:m-Di:ed 1
nition, without consideration of any related jssues and of Technical fducation (cx-Officio). B
that all Habilities arising out of such a withdrawal ~ =
would solely be that of the (Socicr-;/I-xc.titutc/Co\lcgc), 10.  An industrialis:H:chnologistﬂeducat' A5 !
) ~om the Region nominated by the af -}
} _ ) Government. ’ J
10. The (Coucgc/lnsmu!c) by viriee of the appro- 3
t a\‘-_tomatic?_lly become 11. }Principal/Director of the copcerned tecil
cal Institution (s pominee of the sociiy

¥ Council shall no
t-in-aid from
Institute Of for ¢

the Central or State

vzl given b
erurring expendt-

claimant to any gran
Government for the

ture ete.
Place ¢
Date ¢
(Name of the authorised person
giving upndertaking alongwith his/he
official position)

(SEAL)

vots shall need to B

1,
AL

" 1. The matter within brac
filled up as relevant.
nat the stamp-Eapes

2. It should be ascertained !
y authenticated.

and the undertaking are proper!
1.0 GENERAL TNFORMATION

1.1 Name and address of t
1.2 Nam¢ and designation
1.3 Types of the Institution

Private No-grant/Private Grant-in-aid/

i case of & Private Institution. full post
e A e QTD O

he Tnstitution alongwit

of the Head of the Tnstit

+ (specify on¢ of the following).

al address of t

{4
de in prackets):

h telegraphic address,

ution with residential

Govt. (Ccmml/Statc/

Trust __nfember-Secrets]
be increased €qu

f members cad
red Society and

s of tha registe
number of educationists from
le interest of the Tech
pumber of members

r, not exceed 21

Tie number ©
pv 2dding noming
adding an equal
Racion keeping in view

Insiitution. The total

Geverning Body choll howeve
i
. . . R i
Appointment of Chairman of the Governing By R ¢
b1 W

The Chaima? o the Governing Body shuil prefé

al person either 20 entreprencil o 2
who¥g

ety be @ teshnics

or an educationist of repute

n industrialist

Caesestad i the development of technizal educd

s o member of the parent Society/ Trust and ¥

Jemenstrated 21 nterest N promotion of qud
ticular,

i~ ..
education i par

FAXand phont numbers (with STD Ce
fephonc pumbers (with STD c0des inbras

& office te Lets);

N
r

UT)jOther (specify)-

, and nams of th teleB@p

the Chairman alongwi

he Trust goziety, ¢'€
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1.5 Dateof establishment of the Instiution (Plcasce attacha copy of the relevant Goyerament Oders); —. _... ___ —
1.6 Name of affiliating Univcrsit)i/Bc;dy with fulkpostal address» *mAsG give the hames and phone Nos. of the Vice Chancellor and
" Registrar or the equivalent officers. — sl o~ oL o : ' R < !
2.0 ACADEMIC INFORMATION: o a :
2.1 Academic Programmes bcing,;::onductcd:
? ,- Programme Level/ Field/specialisation " Full/Part-time " Duration Year .of ¢starting
¢ Diploma awarded T e (ys) - DI S
Diploma “Civil Engigeering - Full 3 R ) R
' Electronic Engineering -~ -~ -Part-time 4 1950 ..
Post-Diploma ™~ “Computer Application - Full - 1.5 : A990, .,
' Relrigeration & Air-Conditioning ~ Part-time . 1S e oy 1980,
' Personal {Sectt. Practice Full 1 PR grg
Advanced-Diploma Tool Engineering _Full 2 1989
~ Industrial Electronics (9\:‘11 1.5 ‘1985
thers T T e e e ' -
. » SRR TR T r ey < 2y . = - , P R .. %
) Note ; The text and numbers.in various columns are only examples. . . . - . -
#°2.2 Whether the Institution diid 8¢ Course(s) conducted are approved by the AICTE? { mhE
¥ I '}cs,’at;aa’h 4 copy ,aﬁ'ﬁ'- Cra':f‘“'aEp_Tqval 'l'e'r"t}’rls.' ST T - :"P,,';‘,‘ R
i If any course(s) being conducted isfare not AICTE approved, please state reason(s) for the same,
¥. 2.3 Admissions | to the existing courses : C - !
¥ Name of course Eatry “ *Method of
’ Qualification -admission®
HEE R O i L, ..
*Please state whether by Fntrance Test or based on marks obtained in the qualifying examination , R

- T

-4 If admissions is based on marks.obtained in ibclqualifying examination (such ag 10+,
--admissions regarding the minimum percent of aggreagate marks and the minin-zx

Sciedce and Maths/Physics, Chemistry and Mathematics/or any other combinatio; v . o

10+ 2 etc.), please give full details for all
m average% - marks prescribed jn the ‘subjects of
[ ¥ - - T

SR . LVRCE
2.5 Sanctioned intakes and actual , admissions: _ , , 5 o S _
s g SL0 B oG T Ll . LR Ee s L N R AL Y ) ~
b Name of course Sanaijgg?d(s)oza‘gduAc,zlual (A) annual intakes during the preceding 3 academic years: R
A 2L a1 IR ST AR E Vo TS e e L] 2. LR e 9y,
oA L% i 199;:—9 . 19—
:-:.,n):\'q:? gy t:é it A s . N S .
% Notc: Ifthereis a variation between the sanctioned and AICTE approved intakes, please give reasons alohgw'i.th_ s;upponivc
’ documents. 3 alongwil

'i‘. ‘_5. Seat distribution/reservation as % of sa?ctioncd intake:

Distribution pe Reservation
, La Sheth v o iy, L . i3
o Stafe C 'M?a'h(}éﬂt' CUSCST T T T Rural To o |
by - 2‘5 Govt. ’ AL IV n{um)olbuni. Rufa{fnbal A -Q‘v"t'Of's.f.at?. : s 0‘.“.“.5.';.'.3 e
AR TR PP A0 a1 L3I0 cBuvn . o5y B ey g R he e
01 2eniing e . IEavitelzamsa 159 REFTAR E L TT I e s p5L RIS P PN
N4

P |

|

ll
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 First year p—r:c;d‘ing 2 full academic yecars (total o; 2 ycars) V o __‘

2.7 Details of First yeat student enrolment dyring the
total drop-out frem Ne.

e —
total admissions of Total
passed

Type of Total Total
Students sanctioned admis- ———————— drop -_
intake sions sC/ST Rural Out Girls  cuts sc/sT Rural Out Girls
of & of
Tribal State Trival State
—— e ——— .._A__’_MMM—._‘—M‘___M.W——”——"«
(a) Diploma
Full-time
Part-time
(v) Post-Diploma
Full-time ~ ' .
Part-tir'nc .
© Advanccd.Diploma !
Futl-time
Part-time
MMJMM#MMMM,‘JA
2 full academic Years (tota) of 2 years). e

ent enrolment during the preceding
-

2 8 Details of Second year stuc
-
total drop-out from No.

Type of Total Total total admissions of Total
Students sanctioned admis- - drop- - —— presed A
intake sions SCIST Ryral Out Girls Late- outs SC/ RurnfOut Girls Lateral 'f‘
& of ral ST  Tribat of Entrants
." Tribal  State Entrants State i
e T T T T _.—_/»—/,_»——*_M_._,___—,_,____——,’__ _ -

(2) Diploma
- Full-time
Part-time
W) post-Dipioma
Fyll-time
Part-time
©) Advanced-Diploma
Fyll-time

Part—l#mc
ntry to certain courses, please give detailsof tge entry qualifications for the lateral admissjons

2.9 Ifadmissions 8re also mide by faterale
and the percentagde of total scats reserved for lateral entrants.

210 Date of the starting and stopping of a]l admissions as peT the calendar of the affiliating body.

ults during the precending two academic years (total of 2 years)

: ) 2.11 Details of examination res
s ___________..____________“___ e e e

Type of students No. Total Passed Passcd Passed  with

appeared Passed with with Ist Class 2nd Class &

distinction %

T T ~—_~—~——_.—__,—._~————_._’_—-—%

(2) Diploma 3

Full-time K

Part-time 4

() Post-Diploma

Full-time 7

Part-time 3

(c) advanced Diploma %

Full-time &

Part-time :.:f

- ___________.———-‘—'""_._-_.__.__-—- —————— e e —_ ——.—-——-__-————_——‘——____________.__————-’-"—'—/ ~
2.12 Details of {nsi;:utional Working hours ctc. during the preceding two academic years (average): 5] -
———— ——*——"““’—__—-—————-——'—"—’—, s
No. of expected ~ No. of actual warking ~ NO. of expected Actual contact "No. of days No. of days _F¥-

working days per  days per gemestet/ I nstructional hours hours achieved of vacation spent for Z

somester/year yesar persemester/ycar pet semester/year cxamination g

- ——

PR

1

¥
i

Y
\

i SR

(s
[F 8
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2 .13 Datails of placement of pass-outs during the preceding two academic years (total of 2 years):

Loyrses . No, Passed ' No.placed No. placed within No. placed  within
within 3 mooths 3 to 6 months 6 to 12 mounths

. 3.0 TEACHING FACULTY INFORMATION :

Y 3.1 Faculty strength for various levels of programmes :

Type of Faculty " Sanctjoned Strength ’ Nos. in Position

Diploma Post-Diploma Adv. Diploma Total Diploma Post-Djploma Adv. Diploma Total

RSB oI

Full Time
Part-time
Visiting

e b

3.2 Give numbers of the teaching faculty in position by category during the preceding 2 ycars:‘. ;

., 2%

Faculty Cadre- . - Lo - Nos. in position on . ‘Numbers required as on date as per

Y

January 1, 199..- " “yahbary 1,199 0 State/University norms — AICTE ncrms

[

Principal
HOD/Lecturer

(Selection Grade)

b Senior Lecturer

8 Lecturer

Associate/Asstt.

- Lecturer, if any

+ 3.3 Details of age, emoluments and service:

¥ Particulars Priocipal HE)B/ ‘ i Sr. o '-I.;qtb_re‘,r” .‘ Associate [Asst.
- Leécturer (S.G.)- = Lecturer s~ = o' Lecturer, if any

nE, ] '_ No)Ac')'f‘faEﬁl_t;’mwm S Co T e e e ? - Toore
Average age (years) [ SRR AT
Highest emeluments . | . S e o ,
! Aveiage emoluments e N B SN I PO
Lowest emoluments

the Institution
Highest Length
_— of servicein -
' ¢he Institution
Average Length
g ‘ of service in

: the Institution

3.4 Number of the Workshop, Library and other supporting stafl by categery during the preceding 2 years:

Faculty Cadre Nos. in position on Numbers required as on date as per

—_— T January 1,199.. . “Janunryil,'19-9.: . 'State/Oniversity norms AICTE norms
. . - T SN

i

Workshop Supdt. - I e e el e

- ) Foreman Instructor A e T

’ Workshop Instructor - o o

Lab Technician/ -

Assigtant

Librarian e e

Libragy Asatt.

Computer Programmer .

Camputter Operator ‘ o

e AWwa sk aTe mimemcme  mTAs e e e e mpe e e

- - RS
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3.5 Work-load per veek (in percentage of total duty hoursina wieck) for the following activities: .

Associates/Asstt,
Lecturer, if 2oy —_—

Activity Principal HOD; Lectuer(SG) Sr. Lecturer Lecturer

Teaching
Research
Administration

Institute/ —
Polytechnic Dev.

Guidance & .
Councelling
Consuitancy
Training &

Placement -
Any other

~~

3.6 Details of Faculty (name, qualifizations and experiencs etc):

Name Quali- Total Total Date of Levelof  Present Basic pay Total
fications Experience teaching appoint- appoint- scale&  asondate emolu-
i experience ment ment* date from ments _
which
given

* Lecturer, ;Sr. Lecturer, HOD/Lecturer (S.G.), Principal, others if any.
3.7 Please state whether all the existing faculty has been recruited as per Sroccdurc, experience & qualications
prescribed by the AICTE for Polytechnics (Diploma Programmes).
3.8 Please state what percentage of teaching faculty members is being paid as per the AICTE pay scales for the

last 2 academic years.
3.9 Please give details of service benefits such as LTC, medical reimbursement, housing, schooling for children, etc.

given to faculty members.

'

e

3.10 Retirement and premature-retirement benefits given to faculty members. _ )

4.0 COMPUTER HARDWARE & SOFTWARE FACILITIES .
Please give details of the existing facilities (number of terminals, type of computers) and staff (levelaninuanser q
of staff other than teaching staff). ?

5.0 LIBRARY FACILITIES.

5.1 Books ‘ ‘

Category Total No. of titles Total No. of volumes Total No. of volumes in. *
acquired during the acquired during the past  the library on date
past 3 years. year

(a) Text Books

(b) Reference books
(c) Encyclopacdia
(d) Others
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5.2 Periodicals :

Particulars

No. of periodicals subscribed to presently

- (a) Technicai
(b) Non-Technical
(c) Others

6.0 LABORATORIES
\

Department

Names of various Laboratories
for each Department

Total investment on equipment and
instruments in the last 3 years,

Electronics Engg.

Electrical-Engg.

Electronics

..........

Rs. 06.00 lakhs

Rs. 04.00 lakhs

6.1 WORKSHOP

Note: The text and numbers in various columns are only examples.

Pleasc attach a list of equipment costing Rs. 5,000/- or more at current prices for each laboratory.

Department

Names of various Shops

Total investment on equipment and

instruments in the last 3 years.

Mechanical Engg.

Elcctrical Engg.

Carpentry & Pattern Making

Electrical & Electronics

Rs. 05.00 lakhs

Rs. 03.00 lakhs
}

117

................

7.0 Pleasc attach a copy of the curriculum followed by the Institution alon

Note: The text and numbers in various columns are only examples.

Please attach a list of equipient costing Rs. 5,000/- or more  at current prices for cach shop.
;o
]

gwith the teaching scherne and the

examination scheme.

8.0 PLINTH AREA (SQM) :

Total
Area

Instructional Adminis- Amenities  Hostels Residences

Building trative
Building

Type of Construction

(a) RCC
(b) Shed

Givealayou

2665 G1/94—16 _ e e

t of buildings on the plot of land available with the Institution.

Note: Please attach clear proof of the following :

(a) Use of building for institutional purposes.

(b) Approved plans from the concerned authority as p
©) Completion/possession certificate of the buildings.
(d) Clearance of Urban Development Authority.

ar local bye-laws for construction of building.
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9.0 LAND AVAILABILITY (SQM):

Academic and Administration Play Grounds Hostels Staff Quarters Other Toud

Please attach very clear proof of land possessionin thzname 5f the Institution Trust, land useclzarance and

the type of guarantee that the indicated land is available for the usz of the Institution only and is not shared
with any other institution/activity. Please also indicate if the land area is in onz plot or more.

10.0 CONSULTANCY, SPONSORED RESEARCH, PROFESSIONAL DEVELOPMENT, ETC. DURING
THE LAST 3-YEARS.

10.1 Give details of consultancy assignments and total earnings alongwith names of clieat organizations and dura-
tion and title of each assignment, total carnings ctc.

10.2 Number of faculty sponsored till date for improvement of academic qualifications, teaching skills, etc.

Please give names of the faculty, designation, name of the qualifications added/type of skills improved elc

10.3 Number of faculty sponsored till date to attend conferences and other professional meetings, withia and out
sid2 the country, and the total amount spent for this purpose.
u‘ Please give name of the faculty, designation, name of the conferance 'meztings attended with place, dote eic.
10.4 Number of continuing engincering education programmes including Community Polytechnic conducted b
your institution, and the total number of participants.
Please give name of the programme, date and duration, number of participants, ¢tc.

11.0 FINANCIAL
11.1 Total Expenditurz during the last 2 acadmeic years in category of Recurring Expenditure and Non-
Exper}diturc.

reluUrrnid

11.2 Sources of Financial Support: '

Source

Ministry of HRD (Direct receipt)
: State Government
b Other Central/State Govt. sources
Private Trust
Donations
Student Fees
Internal revenue generaticn
Others (please specify)

Recurrifg Exp.

Non-Recurrirg Ep.

Total

11.3 State the total annual fee (including tuition, library, laboratory, ctc. but excluding hnstel feeandfeedclarg

charged per student during the preceding 2-vears :

! 12.0 AICTE Approvals Received during 1990-21, 91-92 & 92-93:

Name of the course(s)/Institutions Annual Intake Year of Starting AICTE approval No. &

- —
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13.0 };f\;r.ﬁation .o-;thc proposed Course(s)/Additional Jutakes : -
13.1 Academic programmes proposed to be introduced :
Course titles Duration Intake Proposed Year of Entry level -
(yrs) commencement
Elecironics Enge. 3 60 1993-24 10+
_ Compuier Science & Engg. 3 €0 1993-94 104
Mechanical Engg. T3 0 1993-94 10+

PR

Note: The text and numbers in varicus columns are cnly examples.

13.2 Please attach copies of the curricutum and syllabi to be followed by the Institution for cach of the proposed
courses alongwith the teaching aud examination schemes. :

13.3 Academic programmes in which increase in intakes is proposed :

Cousrsc titles Sanctioned  Proposed Duration  Year from which Entry level
7 intake increase (yrs) increase .
l 7 in intake proposed -
Electronics & Commn. Engg. €0 15 3 1993-94 104+
Mechanical Engg. , €0 15 3 1993-94 10+
Civil Engg. : €0 3 1993-94 104

e e et = =

e

Note: The text and numbers in various columns are only examples.

14.0 Has the proposal been supported by the concerned State Government? If yzs, please attach a copy of

the State Govt’s letter thereof.
15.0 Has the willingoess of the affiliating body (concerned University to affiliate the proposed course(s) subject
to AICTE apt)roval been obtained? If yes, pleasc attach a copy of the willinguess letter.

16.0 FINANCES : = .t }

16.1 Whether a ootp‘lg:f‘dhﬁdl/éndogiﬁifcrit fund has been created and mortga
attach proof thereof. e e

ged with the State Government? If so,

16.2 Give details of fundsdvailable in hand for meeting the recurring and non-recurring expenditures for introduc-
tion of course(s)/increase in intakes, duly supported with copies of latest bank statemeats, FDRs, etc. Pro-

missory notes are not acceptable.

16.3 Additional Fund Requireriiept for the p:oposéd v-additional courses/intakss, if any:

PR

Particulars - T e Amount, Rupees
T TR DL )
Recurring ' T ’ -
(a) Salaries of teaching employees
ees stafl’

(b) Salaries of non—_teéhnigggg;ploy cs staf -

) Scholarships ‘_j,.j',‘(. 4,::;.,;:{ ..
(1) Expenditure for travel A

(z) Other recurring expendi
Total of Recurring * o
Non-Recur. ing

(a) Additional building
b Additional equipmen
(c) Others - :

Total of NOn-Rec'uljriﬁE.

14!

oy ——
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16.4 Pluasc mdlcatc how thc addi tlonal funds as in 16 3 .xould be mobilised over tlu nC\t 3 to 4 YA, P\ ase
attach authenticated decuments to support your statement.
17.0 Justification
17.1 Arc one or more of the rroposu* colirses® courses n which ‘nerease in mtakes PHCPe e ohicciy borgcons
Jucted in one or more instit utions in the Districtin which the college is Tocated 7 1750, please gve nRITeE O he
institutions, the course (s) being conducted alongwith the respective sancticned ant ual intakes
Instituticn Coursc Sauctiored intake

N e

Note: *Please strike out whichever is not applicable.
17.2 Pl sase give for the previous academ'c year total seats available within the Sivic 1y oench of the prepese
outrse(s)*/course(s) in wh chimcrcase in intakesare proposed ! -
——s U,
Course title Tetal Intalic

- NS e e
~ .__—-A’—‘—-“'-‘—..———-»————-—-———-_——____‘———’——

Note: *Please strike cut which ever is not applicable.

17.3 keeping 17.1 and 17.2 in view, give justi ification for introduction of the proposed dissh and intekes!
increase in intakes in existing disciplines vis -a-vis projected manpower demand and industoiad ccenario and
potential for self-crploy Hent. ]

.4 Plcase indicate ye carwise plan for exp anding the educationl basc of the institution such 5 fgoreass i intals,
adding new courss, conduct of continuing cducation  progranunes, ete. beyond the preseat proposal
S—
Course title Full-time, pari-time/ Proposed intake Year of commencment
continuing
. I

/-—’,_.__—-—————-—’.“_"—————’——'—‘————'———~ —— _—

18.0 Additional Infrastructurc

18.1 In case buildings space f the proposed course(s)/udditionul intakes are airsady availible, pleaie give the

plinih aed (sgm.) as delow
_—,————_”l
Type of coastruction In:tructional Adnu inistrativ Amenities  Hostel Residences ot
Building Building TR
-.__‘_/—/
i
(a) RCC
(b) Shed
- _____——/‘

18.2 In case addtional buildings space are to be constructed for the proposed ¢
_ vearwise plan of construction of addmonal mstructloual areas. (cl\.assrooms tutorial roor
Y n amenities (common room, SpOrts

)

| S

Yk

ourse(s) additional intakes givé
ms, crawing hat? 5
roOF
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Canteen, etc.), and residential areas (students hostel, staff quarters, etc.), as per the AICTE norms & standards.
Give a layout of additional buildings with respect to existing buildings on the plot of land available with the

Institution.

Plinth area to be constructed during the

Space
title
Period prior to  First year of the  Second year of  Third year of the Fourth vear of
commencement course(s)/increase the course(s)/  the course(s)/ the course(s)/
course(s)/ in intake increase in intake increase in increase in
intakc intake

increase in intake

Class rooms
Tutorial rooins
Drawing halls
Laboratories

" Workshops — . , .

Space titles are only example. For details, please covsult the concerned norms & standards of the AICTE.

18.3 Pleaseindicate yearwise estimates of expenditure on construction of additional buildings as at 18.2.
Space title Expeanditure for construction of additional space areas during tie
Period piror to First year of the  Second year of the Third year of Fourth year of
Commencement  course{s)/increase the course(s)/ the course(y)/ the course(s)/
of course(s)/ in icrease in Increase in increase in
increase in intake intake intake - intaks intake
Class rooms } }

Tutorial rooms
Drawing halls
Laboratories
Workshops

I N SR
L

18.4

-

Space titles are only example. For details, please consult the concarned norms & staadards of the AICTE.

Laboratories: Please give yearwise action plan of establishmeat (i.c. aquipping and commencing the use of the

laboratories) of various laboratories alongwith cost estimates for proucrement of equipments, instatruments.

fixtures and fittings, furnitures etc. for introd uction of additional course(s)/proposed increase in intakes in
existing course(s):

Name of Laboratory Expenditure for establishment of various laboratories during the

Period prior to  First ycar of the Second yearof  Third yearof . Fourth year of

Commencement course(s)/ the course(s)/ the course(sy/ the course(s)/
of course(s)/ increase in increase in increase in increase in
increase in intake intake intake intake

intake

For details, please consult the norms & standards and the detailed curriculum of the course(s).

(17

-
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s. if any, alongwith
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18.5 Workshaps: Please give yearw 'se action plan of establishmznt of additional workshop
cost estimates for procurement of a equipments, tools, machinery, furniture, fixtures and fitting s
introduction of additional course(-:, proposed increase in intakes in exsiting course(s) —

Mamiz of the Exnenditure for establishment of various worksiiops during the
Vorkshop
Peciod pri>rto  First year of the S2cond yearof  Third year of Fourth year of
Commenc:nent the course(s)/ tire course(s)/ the course(s)/ the course(s)/
of course(s)/ " increasc in licrzase in increase in incoedse in
increase in intake mtake intake intake
intake

For details, please consult the norms & standards a= 1 the detziied curriculum of the course(s)

18.6 Computing facilities: Pleasegive vearwise action plancf precuiement of hardware cnd sc fuware stenis, furniture,
fittirgs and fixtures eic. for strengtheriag of Computer Centre to introdice additicral ccursels)/prepesed
increase in intakes in existing course(s) along with cost estirates. b

——— b —— ———————

—

Facilities Expenditure forestablishment of various Compuier faciliz es Crrirg tic
Period priorto  Fiisivearofthe Sccord vearcof  Third ycar of Feurth vear of
Commoncerrent Course(s)/ tie courie(s)/ the course(s)/ the ccurse(s)/
of course(s)/ ‘ncica-e in inc:eace in Increase in incresce in
increase in intake intake iniake intake
1atake
3
1
A e } 1

. - A ——

For details, pleasc ccnsult the norms & standards and tie detailed curriculun of the course(s).
» P

18.7 Library: Pleasc five yearwise zction plzn for precurenent of additional steek of bocks, (Tex books, refererc:
beoks,  encyclonsdia, cthers), journals to be subscribed (Nationz! and Interna:ioral), furriture, fixtures &

fittings etc. along with cost estimates.

- ——— — —— —

Item Expenditre for precurement of Library books/per.cdicals durng tlc
Pericd priorto  First vear of Sceend yearof  Thisd year of Foerth yeer of
Commiencement the course(s)/ ti:c coursels)/ the course(s)/ e ceurse(s))
to course(s), increacc in increase in InCrease in irciedte in
Increase in intake intake intake iniake

intake

u—-—.-——-’-——
Tc:t books
Reference books
Journals :

— B s B e Y

For details, please consultthe norms & stancaids apd the de'ailed cirrculum of ths ¢ ourse(s).
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18.8 'T aching faculty:—Please give zcticn plan fer recrvitneert of additioral teachirg fzculty (Hezd of Derartmert)
L-cturer (S.G.), Sen'or Leccturer, Lectures). Kirdly al:c ind c’¢ rumkber o‘f ezch catcgory cf siaff, if alies <y,

available. - I

’

PSSP b

No. to bz recruited during the

P

— 5
Facuitycadre No. alrcady Type of

available faculty )
(part-time/ Per.od prior First year S cond year Third verr Feurth

fulltime/  to Com- of the of the of the year of the
‘ course(s)/ course(s)/  course(s)/ course(s)/

——— - = v —C——

ot B P T

visiting) mencement ) \ ) \ : '
D —— , of course(s)/ increase in increasc in incredsein  increasein
increase in  intake intake intake inteke
intake
AA__)-——-—“'—"' e
/

s T St S S

18.9 Technical'Support"ng and other Staff : Please give apnuel act’on plan of recruitment of addit’'cnal techn cal
supporting and other staff 1 ke workshop Instructor, Ferman Instractcer, Lab Asctt, Libizrizn, Workshkep
Attendant, Library Attd. etc. Kindly also indicate numiber cf ecach category of stafl, if aliecdy, ava lable.

e e b

No. to be recruit.d durirg the

e e b

Faculty cadre " No. atready Type of
available faculty

———

(Part-time/ e

full-time/ Pericd pricr Firstyear Sccond year Third yiar Fourth year
I visiiiné) " to Com-  ofthe of the of the of the
mencemert course(s)/ course(s)/  course(s)/ peourse(s)/
of course(s)/ increase in increase in increasen ircrease in
increase in  intake intake intake irtake
intake
..
> * . et )
—_s——A-—,"-—-—’———
For details, pleise consult the concerned norms & standards of the AICTE.

%“ 18.10 Dewils of additional teaching faculty, il any already &va ilable
« IS e g — . .
x Name Quali- Total Total Date of Levelof Presentpay Ba:ic pay Total
‘ fications Experizice teaching  appeint- appeint-  scale & datc ison cate emolu-
experience ment ment” from which ments
given

. . ..,.‘ . N n.
e .Legmrer,'Sr_.- : rs if any. -
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18.11 List the yearwise major equipments to be provited in various laboratosics, workshops along with bricf speci-
fications in the format given below for introduction of course(s)/ increase in intake in existing course(s)/. 9
Laboratory/Workshops ‘ Name of Equipnient Brief Sepecificaticn Quéntity to be previced
1 11 I v
yr yr p2s yr
—_—— - = ]
.~ ;:!
.__._.-——---._..;—-——_—\—..—- — L {,‘ .
5

19.0 Pleasc state whether a regular Mun'c pal supply of drinking water and water required for labs/workshop etc. s I
"is available. If not, please explain the alternate arrangements. )
70.0 Please state whether adequatg and regular electricity supply is/would be available and attach supportive ';
documents.
What shall be the standby arrangements in case of shut downs/break downs?

}

21.0 Please state transport arrangements from city to the Institution in case the Insttution is nottocated within

the Municipal lim.ts.

22.0 Technical Institut:ons run/managed by the Trust/Society :

Course sconducted  Whether AICTE oppreved

City and State of Location
or not

Name of Institution

e

Siate Government or the AICTE? If yes, pledse give brie!
}

registered with the sub-registiar crzry simicr

23.0 Whether the proposer has any court cgse V/s the
details.

24.0 Pi:ase attachan undertaking on non-judicial stamp paper duly
competent author'ty as per the format attached.

25.0 Cortified that :

(2) Allthe physical deficiencies stated in the last approval letter have been removed. -

(b) The Governing Body has been constituied as per the AICTE iaid down guidelines.
(c) The ACITE scales of pay have bzen grantad to the teaching faculty and other staff.
(4} The admiss'on3ace made on merit and as per AICTE admission guidelines and no capitaticn fecor conaticn
of any kind ‘scharged fer sdnuission.
(¢) The teaching f2¢ ulty and staff have been rec ruited as per q
(f) The tuition and other fee arecharged within the overall criteria prescribed by the AICTE.
(2 Ths reszrvations are provided for staff and students as per policy of the State Govt.
(h) The accounts of the Institute aye auditzd by the Chartered Accountdzt.
(i) No new course has been stated (since the last approval by AICTE) without the approval of the AICTE.
“(j) The intakes 1n2ny of the AICTE approved courses has not beea increascd beyond the zpproved intake.
Nams and signature of the Nante and §'greture of the
Chairperson/Szcretary of the Head of the Instiiuiicn
Trust/Society, etc.
Sd/- -':,,
(Y. N. CHATURVEDI) Member Secretary *
All India Council for Technicel Edueaticn
New Dclhi. . =

ualificaticns, experience l2id down by the AICTE.

e ———

Dated : 315t October, 1994

——— — T Govi. of India Press, Ring Road,” Maya Puri, New Delhi-110064 : i
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